Statement on

253

impossible for them to oppose it. Their
goodwill came to us when we did not
require it.. Jt has been delayed and denied
so often that people lost faith in them and
could not believe ‘that the Tamil Nad
Congress really supported it, even though
‘they did it.

The people of Tamil Nadu thank this
‘Government for giving the facility to pass
this constitutional amendment. We are very
thankful to you, however much we may
recent the attitude of the Tamil Nad
-Congress,

This Bill has such a history and it is the
culmination of the wishes and aspirations
of the people of Tamil Nad for the past
15 years. As I said, it transcends the nar-
row issues of party politics, As our minis-
ter said, today we feel it is an auspicious
occasion. In the name of that great martyr,
Sankaralinga Nadar, I request the hon.
members of this House to pass this Bill
unanimously, As I request the hon. mem-
bers to pass this Bill unanimously, need
I tell them how happy the people of Tamil
Nad will be for this gesture of goodwill
and brotherhood the other representatives
of India have shown to their fellow coun-
trymen. which will strengthen the bonds
of unity and integration ?

Vazhpa Tamil Nadu!

MR. DEPUTY-SPEAKER : The Debate
on this bill will be resumed later on.
16-30 ngs,

MOTION RE. STATEMENT ON FLOOD
SITUATION IN THE COUNTRY—conrd.

MR. DEPUTY-SPEAKER : Now, we
shall take up the Flood Debate for which
the time is already up.

SHRI THIRUMALA RAO (Kakinada) :
We do not want to waste the time of the
House, There is a long history as to what
happened after 1947 Calcutta Congress.

MR. DEPUTY-SPEAKER : Why don't
you speak tomorrow ? I shall call you first
tomorrow and not mow. We shall take up
‘the flood debate. We have an hour and a
half, I would like to know how much time
the hon. Minister will take, I understand
that the Minister will take fortyfive
minutes,

We have 45 minutes at oyr disposal and )

those who have not yet participated that
day, will be allowed toc do so now. I shall
L59L.5S/68—9
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call Shri Rabi Ray first and one or two
Independents later.

SHRI S. KUNDU (Balasore): Sir, in
place of Shri Dwivedy, 1 shall speak. He
is not speaking on this,

16,32 Hps.
[MR, SPEAKER in the Chair]

MR. SPEAKER: That day, on flood
debate, one or two independents have also
spoken, Shri Raib Ray wants to speak on
this, The time allowed is 20 minutes. I
would advise you to confine yourself to
this time so that you both can be accom-
modated.

SHRI S. KUNDU : Sir, in place of Shri
Dwivedy, I shall speak, He is not speuk-
ing, T shall take seven minutes only.

SHRI THIRUMALA RAO: let me
speak on the Madras State (Alteration of
Name) Bill,

MR, SPEAKER : Let mg first have the
Congress Members' list, Now wc are in
the flood debate. Tomorrow you will
please speak.

ot Tfa T () ¢ osreaw wEmET,
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TAE T YRT | T ATV FTAAT AEATE
f agt #t 71 feafr @1 amaron framer
F 9T F oF & grar & sy sfear 7
FTAT FEA § | AT ATT IAST AT @
£ T AARIT A FH A FH 100 ANT
77 T g AfEw adt aw frt oY
feafres %1 gromw agr & forg oY favam
Tar g
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Ig% AT I frAls & A ga w4
n& Fifaq | F srow famdt s7ar g
W9 38 a7 § Aitad & g, 39T,
qET A AT AW T AT AT THATT
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qzat foeRamdY & | TTo7 #IETT TAFT
QU3 @ AE FT ARG | qF FAT AT
AAY F7 F TH L A ®1 2 FAT
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&I IEI7 a9 FT qAAAT & AT FLHAT
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AT A ATH F97E1 AT § I gAATH
Zra% |

MR. SPEAKER: Shri Daschowdhury.

SHRI P. G, SEN (Purnea): This side
also may be given a chance,

MR. SPEAKER : Your name is fifth on
the list. There is a first list and a second
list. There are three names on the first
list. Your name is in the second list, So
T do not think you will get a chance, Next
time when floods are discussed you may
have a chance.

SHRI B. K DASCHOWDHURY
(Cooch:Bihar) : Mr. Speaker, at the outset
1 crave your leave to give me a little more
time though I do and I should honour the
Chair’s order, to be as brief as possible.

If you go through the report that has
already been laid here by the Hon. Minis-
ter, you will find that the most affected
area in north Bengal, though the death
roll there is much lesser than in other dis-
tricts, is the Cooch-Behar District; but it
is surprising that mo mention is there of
the huge deluge and devastation wrought
upon this entire district, Even in the Gov-
erpment report, it is mentioned that about
640 sq. miles out of 1323 sq, miles of the
entire district have been affected, though
1 know the affected area is more than 700
sq. miles and the population affected is
about 6 lakhs, with 42 deaths and 117 per-
sons still untraced, It is no doubt a fact
that the death toll is very heavy in the
nearby district of Jalpaiguri, But what
about Cooch-Bihar ? What happened in the
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first week of October has not been men-
tioned at all, I am sorry to say I never
expected that treatment, Never the 12 lakh
people of Cooch-Bihar expected that the
happening in Cooch-Bihar would be so
much neglected either by the State Gov-
crnment officials or the Union Government
officials and also by the hon. Minister
here. T had an occasion to speak to the
hon. Minister as to what happened there
and what has been described here, 1 got a
prompt reply from him that the report
laid here is only the report submitted by
the State Government, I do not know what
wrong has been committed by the 12 lakh
people  of Cooch-Bihar district that their
affairs have not been properly described
and their conditions and sufferings have
not been properly brought to the notice of
the House and to the country at large.
With your permission, Sir, I would like
to read this long telegram whith 1 got
only yesterday night and from that you
can casily imagine the conditions, the
sufferings and the agony of the people of
Cooch-Bihar, The telegram has been sent
by the President of the Bar Association,
Makliganj sub-division which is one of the
affected areas of Cooch-Bihar, It says:
“MEKLIGAN]J PEOPLE EMPHA-
TICALLY DEMAND JUDICIAL EN-
QUIRY AS TO WHY FLOOD WARN-
ING WAS NOT GIVEN BY RESPON-
SIBLE ADMINISTRATIVE OFFICERS
IN SPITE OF INCESSANT HEAVY
RAINFALL FOR THREE DAYS AND
TEESTA CROSSING DANGER LEVEL
AT TEESTA BAZAR () OFFICERS
RESPONSIBLE FOR UNPRECEDENT-
ED LOSS OF LIFE AND PROPERTY
IN NORTH BENGAL MUST FACE
TRIAL () MEKLIGANJ PEOPLE
FURTHER DEMAND JUDICIAL
ENQUIRY INTO THE AIRDROPPING
INCIDENT ON SIXTEENTH OCTO-
BER WHICH RESULTED IN TWO
DEATHS ONE IMMEDIATELY AND
ANOTHER AFTER HOSPITALISA-
TION AND INJURY TO SEVERAL
OTHERS (.) INQUIRY AS TO WHE-
THER SIGNAL ARRANGED ON
GROUND WAS FOR LANDING OF
GOVERNOR HELICOPTER OR FOR
AIRDROPPING AND WHETHER
OFFICERS CONCERNED HAD
KNOWLEDGE OF THESE MAT-
TERS (.) WHETHER AIRDROPPING
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WAS BEING DONE IN THE NEIGH-
BOURHOOD () NECESSARY ACTION
REQUESTED (.) ADDRESSED PRIME
MINISTER REPEATED DY. PRIME
MINISTER HOME MINISTER DEF-
ENCE  MINISTER  IRRIGATION
MiNISTER",

1 believe the hon, Minister of Irrigation
his also got a copy of this telegram, What
vw¢ get from the telegram is that there was
thke flood with devastations and there were
serrows, sufferings and agonies of the
people.  Vast arcas were inundated. Not
only that, Sir, the tclegram mentions about
the failures of administration also, It was
net only after but even before this flood
that there was no administration in the
area, To give one example, theré was sup-
posed to be the airdropping of food, but
the pcople did not know of it. not even
the officers, Suddenly, on the 16th October,
an airdropping of food was made as a
result of which several persons were
injured, one died instantaneously and
wnother died after hospitalisation, So, this
is the way how the administration is
functioning.

We have also secn the S, N, Ray Report.
In the report, it has been clearly stated
that not only some of the officers failed
in their duties they did not even give the
proper and timely warning for flood as
the officers were callous and lazy as well.
The officers took the whole matter in a
casual manner. It has been suggested in
the report that the officers, both civilian
and military, took inordinate delay in giv-
ing aid. We do mot know how to explain
this matter, We know one thing. There are
penal Jaws in our country, If a person
commits a murder, he is tried and in some
cases he is hanged too, When the officers,
as given in the government inquiry report,
did not take proper care to warn the peo-
ple so that many people could have been
saved or at least much of the properties
could have been saved, I wonder what
action is proposed to be taken against those
officers 7 Would this be a simple case of
dereliction of duty or would certain spe-
cial trials be held? If an ordinary citizen
is to be tried and hanged too for commit-
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ing a murder. why should these officers
who were responsible for the loss of levies
of thousands of people, not be tried? 1
want a straight answer for this from the

hon. Minister.

What happened in the later part of the
first week of October ? Mekhliganj, Tufan-
ganj and Mathabhanga sub-divisions were
completely isolated for all practical pur-
poses. Even on the fifth day Mathabhanga
could not be contacted by the local dis-
trict officers. There is one river there,
Manshari, and it was so much swollen
with flood fury that nobody could dare
cross the river by ordinary country boats,
and only on the fifth day the Deputy Com-
missioner, Cooch-Bihar, could make comn-
tacts with the town. That was the situa-
tion. There is another road to come to
this Mathabhanga Sub-division from Mek-
liganj. That was also isolated due to the
destruction of a bridge, There is another
road from the other side, from Shittal-
kuchi, but that was also dislocated, This
was the position that continued for some
days. In the Tufanganj area, specially the
worst-affected areas in the district are
Shalbari and Phalimari, T would like to
submit to the hon, House, that the people
there could not be contacted even after
the 9th October though it happened on the
5th October. That was the position, The
Haldibari police station area remained iso-
lated suspended. There was no corhmuni-
cation, no tele-communication, no road,
nothing of that sort. In spite of this, it is a
pity that neither the State Governmeat offi-
cials nor the Central Government officials
did care to give a clear picture as to what
happened in Cooch-Bihar. This is the most
graphic picture that I have tried to give to
this House and to the whole country, But
that is not all. Tt is not possible on my
part to describe what happened; not only
is it not possible for myself but I would
submit that even the mightiest pen of a

journalist would be baffled to describe
what had happened,
When I got the news that the Prime

Minister would be visiting North Bengal,
I personally sent a wircless message from
Cooch-Behar requesting the Prime Minister
to see some portions of Cooch-Behar dis-
trict, The Prime Minister did visit on the
24th October, and I told the Prime Minis-
ter on that occasion that it would have
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been better if the Prime Minister and also
the Deputy Minister who was with her on
that occasion came there crossing these 25
or 26 miles by road, from Jalpaiguri to
Mekhliganj, so that the entire party could
feel and guess what had happened, Even
on that day, the 24th October, at the end
of the third week, there was stench com-
ing from carcasses, That was the situation.

Is it that the people of North Bengal
are getting this flood havoc only this year ?
As a matter of fact, each and every year
we have been facing these great flood
havocs, This is a national calamity, This
is stated even in government reports that
each and every year North Bengal is losing
property worth about Rs, 2 crores.

A Master Plan was prepared to avert
this calamity, It was suggested in this
Plan that Tiesta basin should be control-
led, the entire flood water in the area
should be controlled at a cost of about
Rs, 140 or Rs, 150 crores. That plan was
there, Not only the fury of the flood water
would be controlled thereby, but it would
open up the possibility of supplying eight
lakhs kilowatts of electric power and of
irrigating about 4 lakh acres of land.
But I cannot understand why this ‘Govern-
ment, when they are facing such destruc-
tions and devastations each and every year.
are not taking proper care of all these
things and why they are not taking up this
Master Plan which was drawn up under
their care at one time.

Sir, what do we find in the North Bengal
rivers ? It is not a question only that the
embankment should be built, The embank-
ment should be wideped, the embankment
should be strengthened. That is a big
problem, These river beds are going up
and up and there is formation of silt eaca
and every year, If this process continues.
in the course of another 50 to 60 ycars
the entire north Bengal area will be turned
into a desert by the formation of silts of
the rivers of North Bengal, namely, Tiesta,
Jaldakha, Torsha, Manshai, Raidak, Gada-
dhar and Shankosh. That will cause great
devastation,

MR. SPEAKER : Please conclude,

SHRI B. K. DASCHOWDHURY : Nei-
ther the Minister nor anybody else cares
to speak about Cooch-Behar and so. Sir,
1 am taking some time on this point.
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MR. SPEAKER: You have taken 15
minutes, There are other Members also.

SHRI B, K, DASCHOWDHURY : All
these river beds are going up and up from
year to year, It is pot only that some
scheme should be taken up to protect the
towns as suggested by the hon. Minister
in his statement. The embankment to pro-
tect the Jalpaiguri town should be widened
and strengthened, That is what the Minister
has said. A similar scheme to widen and
strengthen the embankment along the river
Torsa for protecting Cooch-Behar town
should be taken up immediately, Other-
wise the entire town will be washed away
in the case of a next flood. Dredging of
the river is a most essential thing, but we
do not find that that has been taken up
in the case of these rivers, The hon.
Minister has suggested the process of dredg-
ing of rivers in the case of Bihar. I request
the hon, Minister to take up this system
of dredging in the Morth Bengal rivers
also,

The hon, Minister, towards the e¢nd ot
his report, has mentioned about the flood
control works carried out in Mississippi.
In Mississippi, not only the question of
dredging. but also the question of affore-
station was taken care of. So, I would
request that all these necessary measures
should be taken to protect the Cooch
Behar town. 1 personally request the hon.
Minister through you, Sir, that protection
should be given to the people of Cooch
Behar. The embankment along the river
Torsa should be widened and strengthen-
ed, Construction of a bridge over river
Manshai is also very necessary and should
be taken up, Otherwise, Sir, in the course
of the next flood the Cooch Behar town
will be completely washed away, In order
to control the flood, the construction of a
bridge has to be planned, and I would ve-
quest the hon, Minister to think of coms-
truction of a river bridge over the river
Manshai to protect the Matabhanga town.
Otherwise it will be very difficult to pro-
tect this town and its huge population.

There is one last thing which I would
like to mention, We hear, we talk so much
about the people of Viet-Nam. But, Sir,
we have got our own people who are liv-
ing in Indian enclaves, These are Indiam
enclaves and pearly 15,000 to 20,000 peo-
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means they are Indian citizens. There are

123 such enclaves surrounding ' Cooch
Behar and Jalpaiguri districts. The people
living in those enclaves have all the rights
under the Constitution of Indiu as we have
the rights as citizens under the Constitution
and as the hon. Minister has the right
under the constitution, So, they should be
protected, - But in this particu’ar case 1 do
not find any scheme from the hon. Minis-
ter, So, I request that the hon. Minister
must pay due consideration for those peo-
ple, the Indian citizens, who are living in
the Indiamr enclaves, It is astonishing, Sir.
that we do not consider our people as our
people. . ..

MR. SPEAKER : I entirely agree with
you, 1 must safeguard the interest of the
other Members also,

SHRI B, K, DASCHOWDHURY : It is
a very important thing, Sir. We have our
own people living in these Indian enclaves
but nowhere it is mentioned n the staie-
ment as to what action is being taken 1o
protect these people. May 1 havc a clear
answer from the hon, Minister ? Will he
declare here and now that sicps will be
taken to give immediate relief to these
Indian cnclaves people, 15 1o 20 thousand
in number, who are Indian citizens and
have the same rights under the Constitution
as the hon, Minister has. Sir. the pecople
of North Bengal are giving by way of
revenuc annually Rs. 200 croics from t=a.
1obacco, timber etc,

17 Hrs.

MR, SPEAKER: Order, order. You
will have to resume your seat, There niust
be some limit. Other membeys also have

1o speak, vie

SHRI B. N. KATHAM (Jalpaiguri) : Sir.
1 am very keen to speak a few words on
the great calamity which owertook North
Bengal. Due to heavy rainfall and land-
slide in Sikkim and Bhutan hills and the
plains of North Bengal, there wers exten-
sive breaches in all the embankments along
the Tista below the Coronation Bridge
particularly in Jaipaiguri district, where in
the river Tista it started on the 5th Octo-
ber at about 12-30 AM. This embank-
ment in Kathambari first burst out and the
water rushed vigorously destroying the
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villages of Chengmari, Kranti and Chapa-
danga Anchal in Mal Block Dcvelopment.

The Domohani embankment was breached
and the flood water rushed through Domo-
hani, Moynaguri, in the south side of
Barnes, Jorpakri, Mekhliganj eic, decstray-
ing 300 villages. At about 2 A.M. on the
5th the Jalpaiguri embankmeit which used
to protect the town yielded to the pressurc
of the furious volume of rising watcrs when
all were asleep, The people of these loca-
lities could not realise what was happen-
ing hefore they found themselves almost
under chest deep water, Somehow they
left the house and ran to places of safety;
others climbed on house tops and those
who could not open their doors or come
out of their houses or could not go to
places of safety lost their lives, They could
not save their belongings i.c., ornaments,
cash, money etc, Almost all the cattle and
livestocks were destroyed, The water re-
mained stagnent on the second day also
and the people had to go without drinking
water and food for all the period, Only
on the third day non-official relicf cane
from ncighbouring  kind-hearted pecple
particularly of Siliguri, Oodlabari, Mal and
the tea gardens of that area. Government
relief worth the name started coming
somewhere on the 9th or 10th November.
1 had the privilege 10 survey the flood-
affected areas of Jalpaiguri, The devasta-
tions caused by the flood are beyond mea-
sure, The district was the worst affected
and the town was flooded to a height of
two to four metres, Consequently, road,
rail and telecommunications wcere severely
disrupted in this district. One inay estimate
the loss of food crops, paddy, other culti-
valed crops and material propcriies, but
how the exact loss of human lives and
cattle could beg ascertained and estimated
is a matter of question,

The impact of floods in the rural areas
was horrible. For example, in Mal
Moynaguri Development Block 300 willa-
ges have been washed away, About 30,000
people of these Blocks have been rendered
homeless, Out of these people who were
sheltered in the relief camps, about 15,000
people have been sheltered and at Jeast
2,000 persons have perished in the flood.
About 13,000 people have taken shelter
with their relatives. The area covered by
these Blocks and affected by the flood is
80 sq, miles. The total area under Aman
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paddy which has been totally destroyed is
37,000 acres.

I would like to draw the immediale
attention of the Government to the follow-
ing requirements :—

(1) The quantum of relief which is now
being given is too meagre to cope with the
said plight of the flood-affected people, und
hence it requires immediate increase in
supply.

(2) The water supply arrangement should
be adequately made in the urban as well
av rural areas.

(3) Very large supply of warm clothings
and blankets to the affected people should
be made because of this cold season.
Baby food and milk powder should con-
tinue 1o be supplied to the children, sick
and diseased people, Loams, to all those
affected and suffered heavy loss to be
granted immediately and without interest.
Assistance to needy students for books and
paper should be made available without
any difficulty. Free tuition fe2s for at
least one vyear to the students is also
NCCCssary.,

The valuable Bar Library is completely
lost and it requires replacemant,

The Central Co-operative Bank, Jaipai-
guri have lent Rs, 30 lakhs in short term
loun out of a total of Rs, 42 lakhs given
in the affected areas. There is no chance
of recovery of Rs. 6 lakhs of long term
loans from the affected arcas, Central Co-
operative should be reimbursed of their
unintentional  loss, writing off the loans
taken by those flood affected people as
they are not at all in a position to rcpay
the loans.

Gratuitous relief to the cultivators in
affected rural areas should be given 1ill
the mext kharif crops is available. Rupees
one hundred in cash per bigha of land
under actual cultivation should be given
to prepare their land. The cultivators
should be supplied all kinds of sceds and
manures free of cost. Plough caltle should
be supplied as grant, Grant also should b
given to reconstruct their houses, Supply
of CI. sheets for construction of houses
is necessary. Lumpsum grant and loan is
necessary to each family, T urge that fur-
ther steps should be taken to prevent
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future occurrence of floods. For this, the
embankment bund in Kathambari should
be strengthened, widened, raised and fully
repaired so that floods of the magnitude
occurring this year could be prevented in
future. The breach of this bund inundated
vast area of the district. Without the
immediate repair of the bund the rehabi-
litation of those affected by ilood will not
bz complete and practical. This is the
foremost job at present,

I suggest that some schemes should be
prepared to divert the present Tista chan-
nel into the old channel so that the cur-
rent of the river may not erode the village
and town and rehabilitation work made
casier thereby.

I also suggest separate centres in the
rural areas for administration of relief and
rehabilitation so that the day to day needs
of the people could be assessed and require-
ments met with. Permanent medical relief
units should be provided in the rural areas.
Besides, an Executive Officer for relief and
rchabilitation should be appointed and
stationed at the Mal Thana Hcadquarters.

From the point of view of the loss
suffered by the people of North Bengal
a huge sum would be necessary for their
relief and rehabilitation, T urge upon the
Government that at least a sum of Rs, 50
crores should be allotted for their complete
rehabilitation,

In these days of modern scientific deve-
lopment and with the help of modern ins-
truments it should be possible to know in
.advance the movement of floods. So the
effective system of giving warning to the
public should be provided. Our Govern-
ment is spending a very huge amount of
money every year for our Irrigation De-
partment and we have got our officers

proparly trained from abroad also, Our
Irrigation Department are well ecquipped

with all the latest and modern scientific
instruments also, but it is a pity that in
spite of all these, this Department failed
to give timely and proper warning to the
flood affected people in advance,

I very sirongly feel that there was gross
negligence on the part of the Irrigation
Department looking after the job in Jalpai-
guri District. Because ] personally know
that the said Kathambari bund was leaking
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guite some time in the past and it very
badly required immediate attention for
repairing. But the department did not pro-
pirly repair the bund. They were patching
th2 leakage here and there with sand bags
ctly. as a result of which the bund in
guestion remained exposed and it gave way
s soon as water approached and overtopped
it. If the bund has been repaired properly,
tra flood would have been prevented.
Ir. my opinion the bund of the sizc and
rmagnitude which has to prevent the furious
floods of the Tista require strength and
for that large scale handling is necessary.
Fulching work here and there is of mno
censequence.  One overseer was stationed
permanently at the particular point to look
afer the bund on which our Government
«rent sufficient money; but the officer
scimed  to  have neglected his  duty.

It is quite evident that the administrative
ciiicers are responsible for their failure
#nd consequent huge loss of property
ard human lives, It is, therefore, strongly
urged that a judicial enguiry should be
<. up to punish those who are responsible
ler the consequences of the calamity,
‘he officers found responsible should not
bz allowed to go scot-free after their
transfers,  We know many of the officers
feund primarily responsible for the con-
scyuences have already been  transferred.
But the punishment with transfer will be
of no value at all. It is, therefore.
most  cssential that a  judicial enguiry
should be instituted as carly as possible.
Thank vou, Sir.

MR, SPEAKER rose—

SHRI P. G. SEN: I am coming from
Purnea. Pleuse see, this entire chunk of
territory is Purnea which has been washed
away. It has been as severe as in
Saharsa and Darbhanga. 1 protest strongly
that T am not allowed to speak now. Why
should 1 be allowed lo speak only in the
sccond round 7 Purnea has been so
btadly affected. After Jalpaiguri, it is
Purnea.

MR. SPEAKFER : Please sit down. Let
us see.

SHRI P, G. SEN: I strongly object.

MR. SPEAKER : Luckily for you, your
name is in the second list. It was not in
the first list,

SHRI P, G, SEN: Why should it be
50 ?
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MR. SPEAKER : That is your party’s

concern,

SHRI P. G. SEN: Why do you want
me to speak only on the second round 7
1 have seen the floods myself,

MR. SPEAKER : Will you hear me
for one minute at least? T am follow-
ing the list given to me by your party.

SHRI P. G, SEN: Those who have
not seen those floods are getting enough
lime to speak. The House i¢ sitting again
today on the same matter, But we who
belong to the flood-affected areas like
Purnea, who have been suffering, have not
been allowed (o speak.

MR. SPEAKER : If you do not want
me to follow the list, well, what can I
do?

SHRI P. G. SEN: Should we all go
out then ?

MR. SPEAKER : After the first list, T
will call vou.

SHR] P. G. SEN: You are calling all
those who are absent, and you are not
calling me,

MR. SPEAKER : You are a little exci-
ted. Wil you kindly sec the list 7 (Inter-
riuntion)

SOME HON. MEMBERS rose—

MR. SPEAKER : Order, order. Will
you allow me to deal with the matter 7
Why should you want to help me? I
can take care of myself. Now, should T
not call those Members whose names arc
in the first list? Should T not just call
them even if they happen to be absent?
Mr. Sen will consider this coolly,

SHR] P, G. SEN: [ had given my
name much earlier, Why am T not calied?
All those Members who are absent in the
House are called.

MR. SPEAKER : Your name is not
in the first list supplied by your party.

SHRI P, G. SEN : T regret that I have
not been called though T am one of those
who have suffered from the floods in

Purnea, Please see this diagram .of
Purnea, .
MR. SPEAKER : You should have

shown that to your Whip. Not to me,
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SHRI P. G, SEN: Why do you say
that must speak only in the second round?
1 am becoming the laughing-stock of the
House,

MR. SPEAKER : Well, T will extend
the time by another 15 to 20 minutes.
But 1 am not going to allow anybody

to speak for more than two or three
minutes, 1 shall read the names: Shri
Basumatari is in the first list. Shri Las-

kar's name is also there. He may come
later on, but now he is not there. This
is the first list. Then comes the second
list. Mr. P. G, Sen and Shri Shee Warain
are there,

SHRI P, G. SEN: | had sent you the
chit,

MR. SPEAKER : It did not come.

SHRI SHEO NARAIN (Basti)
name was in the first list. We sat tiil
7 O'clock the other day. 1 had sent my
name on the first day itself,

MR, SPEAKER : Well, from the Oppo-
sition, I know only one or two names
come from cach party among them. It is
the ruling party that gives me trouble,
Whatever list 1T get. 1 accept. Whal does
it matter, whether it is Mr. Basumatari or
Mr. Sen who want to speak ? It makes
no difference to me. 1 follow the list of
the Congress party as regards their spokes-
men,

My

It will read it:

“Apart from the list of the Congress
speakers already given, the names
of Shri P. G, Sen and Shri Sheo
Narain may kindly be included in
the list.”

So, what is the use of your shouling?
You must take it up with your whips.
1 am following the list given by the
various parties. Otherwise, T will get into
trouble, Now, Mr. Kundu,

SHR] 5. KUNDU (Balasore) : Sir, as
you know, for the last four years, Orissa
is passing through a bad state of affairs.
Starvation, drought, floods and cyclone
have visited my State and the deluge has
been repeated again. Devastation has been
followed by destruction, About Rs, 100
crores worth of property has been des-
troyed and damaged in Orissa. Our sym-
pathy also goes to North Bengal where
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the same type of tragedy has taken place.
This has become a regular phenomenon
every year. Whenever we come to this
House, the minister comes forward with
a report. Let me read two lines from
the conclusion of the report :

“Thi¢ year'’s flood have once again
brought out the recessity of accel-
erating flood-control programme and
the necessity for the State Govern-
ments to provide adequale resour-
ces during the fourth plan for this
important subject.”

Sir, the States have been reduced to
district boards. When we ask for relief
from the minister, the ball is kicked back
to the State, Dr, Rao has just returncd
from a triumphant tour of the U.S.A.
and he says that in the fourth plan, the
States should give adequale money for
flood control. He is under a misconcep-
tion. In the Constitution, flood contrci
is not mentioned in the State List, It
should be a concurrent matter, In the
U.S.A.. the Federal Government spends
most of the money for flood control. So.
it should be the bounden duty of the
Central Government to spend  all  the
money required for floed conirol,

The Subarnarekha river in Orissa is a
river of gorrow. The hon, Deputy Minis-
ter, Shrimati Satpathy visited that area
and the people had given her a memoran-
dum. 1 hope she will act on it.  The
river is causing lot of havoc and destruec-
tion. Last year Dr. Rao visiled Balasore,
but so far nothing has been done. Tt is
a tragedy that people arc dying within
2 KMs, from the place where rice is being
sold for Rs. 2 or Rs. 1.50 per kilo.
There is abundance of rice, but people
do not have the buying capacity. In Orissa,
the total irrigation potentiality is 59 per
cent, but it is a tragedy that hardly 7
or 8 per cent of the cultivable land is
irrigated,

But in cerlain States where there is no
potential of irrigation a large portion of
the land is irrigated. I can say that about
one-tenth of the total waters of India
passes through the rivers of Orissa. Yet,
except the Mahanadi river valley project
which was taken up 20 years ago. nothing
more has been done. 1 would implore
on Dr, K. L. Rao and hi¢ colleague that
they must do something by taking up
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the problem omn a war footing. If wvou
cannot take up flood control woik ‘on a
war fooling, you cannot fight China, There
is no doubt about it. Mere speeches are
not sufficient. You have to deliver the goods.
People are dying every day without food
and buman beings are being” washed away
by the flood waters. So, I want a specific
reply as to what measures you are poing
to take preventive measures, so far as
Subarparekha river is concerned. 1 know
there was some proposal. First of all,
there should be an investigation. This is
an inter-State river, passing through three
States, Bihar, Bengal and Orissa. If this
river is tapped on the lines of DVC, it
will produce clectricity, it will irrigate
more than 15 lakh acres of land and it
will permanently control floods. So, let
the investigation start immediately 2nd
let there be some measures for flood con-
trol. T am sure Dr., K, L. Rao will

announce it now on the floor of the
House,
Last time when I took part in  this

debate I suggested that a commission for
irrigation and flood should be appointed.
For a long time we have been hearing
that Dr. K. L. Rao is going to appuint a
commission for irrigation. But nothing
has been done so far. It is an important
matter. 1 hope he will appoint a com-
mission to investigate the probleais * of
flood and irrigation,

Then I come to the relief squad. Tt is
shocking and astonishing thing that for
about six days the railway employees in
Kalupadaghat railway station were on the
over-bridge and nothing could reach them.
Our army is there and we have got heli-
copters. Still, because of the absence of
a relief squad we could not rush food
to them.  Therefore, let them organise
a relief squad, ’

Then, I have always suggested that in
the budget there must be a specific pro-
vision for relief. When I wrote a letter
to the Minister he told me that he has
referred it to the Finance Ministry. Con-
sidering the importance of the problem,
they must prevail on the Finance Mlinistry
to previde at least Rs: 50 crores every
year for flood and relief work.

MR, SPEAKER : I have got the name
of Shri Somasundaram im my list. Does
he want to speak on floods ? Madras is
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If he insists, 1
Other-

a famine-stricken area.
will give him an opportunily now,
wise, he can speak on famine,

SHRI S. D. SOMASUNDARAM (Than-
javur) : 1 will take only one minute,

MR, SPEAKER : The next name in my
list is that of Shri Basumatari: Before
that, could I give an opportunity to Shri
P. G. Sen?

SHRI BASUMATARI (Kokrajhar) :
Yes. Sir. You may call him first,

MR. SPEAKER : All right, Shri P, G.
Sen, The hon, Member has been kind
cnough to give you the opportunity first.

SHRI P. G. SEN: T refuse to speak
now. '

MR, SPEAKER : All right. 5hri Basu-
matari, But 1 want to poinl out ome
thing.” Even now lists are coming lo me.
1 do not know how I can function, at this
rate. It is impossible,

&t TrATeATT wreslt (9eAT) ooy
wrqw 7 29 Afeg, AfFw wew
T ZfaT

ofl quATE STET (FETAT) AN
w724, fagrv & v Jrar gan 2, Ay av
fad; ey aary at 42 g €, fadh wmaor
FTATE afFm At gy, @R
T™E IR AW AA ZAE | T AN
wrqer 74 ifedr @i smarT 7 oW
WA FT AT HAT @A £, FAGT &Y A
AT TRTT F RIFTAAE, 4T T i
gz &, faast affet &1 smo =
A E?
MR. SPEAKER: I think in future I

will have to leave it to the House to decide
for itself without my interfering with it.

SHRI BASUMATARI: Mr, Speaker, it
is a surprising thing that whiic people are
suffering on account of floods, instead of
actually helping those people or giving
concrete suggestions about heiping them,
the hon. Members opposite are only criti-
cising the government for this omission
or that. My hon, friend, Shri B, N.
Katham from Jalpaiguri gave a very good
suggestion and the Government should
take note of it,
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You know, Sir,” Assam is a State of
chronic diseases, suffering {irom natural
calamities sometimes from flood and some-
times from drought and earthquake and
so many other things. I do not like to
go into details of that. This time the
floods in Jalpaiguri and other paris of
Bengal created a problem for a part of
Assam, the area which | come from,
namely, Kokrajhar, Gossaigaon. Agomoni,
and Golakganj area of Dhubri. When I
went to that area 1 had a chance to go to
Jalpaiguri side also and there T found people
suffering like anything and cattle dyving
like anything. The people had no food.
The Government of West Bengal took
some serious steps to meet all the eriev-
ances. But it is very tragic that our hon,
Members of the Opposition do not appre-
ciate what the Governmeni did. That is
the, most tragic thing. We cannot remove
difficulties only by hurling words in this
house. We should find out with cool brains
what measures should be taken,

Our Minister of Irrigation is an expert
and a technmical man Rimself, He Lnows
Assam very well; 1 think, bctter than me.
He promised me to go to Assam und
redress the grievances of Assam by
putting some dam and controlling the
floods with all possible permanent measures
and all that, There are some turbulent
rivers which overflow and always create
flood, such as. Pagladia, Subansiri.
Gubru, Nana, Dibang. Disang. Brahma-
putra and others., Brahmapuira is a very
big and powerful river and T rcquest him
10 take steps to conmtrol it. Unless the
Brahmaputra River is trained, the other
rivers cannot be controlled.

The other day we had a meeting with
him and 1 told him that whenever we
go to the State Government, the State
Government says that the Government of
India does not take any care and are
very callous, When We speak to the
Government here, they aldo say that our
Assam Government is not doing anything.
We are in a dilemma, what to do. ¥ asked
‘him in the meeting held between Minister
of Assam and Dr. Rao as to who was
right and who was wrong. There it was
found that some of the schemes or pro-
jects have not been carried out even
after these 20 years. 1If this is the state
of affairs created by the Government of

.
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India or the State Government, I do not
know how this calamity can be removed.
Therefore without hurling words I want
lo appeal to Opposition leaders and hon.
Members that without criticizing anybody,
everybody should put-our heads together
to find out the ways and means to protect
against floods and calamilies,

Our hon, Minister of Irrigation was in
the Board before he became a Minister.
I am told by the hon. Minister of Assam
State that he is taking very keen interest
about Assam. My only appeal to him
is that he should send some technical
persons for Assam to abroad. Why [
say this is that in the mezeting it was
found out that our officers. who are at
the helm in Assam, are not so expert as
to devise schemes. So it is not wise 1o
find fault with them, The hon. Minister
himself is an expert and he should con-
sider and take steps so that the situation
can be met.

MR. SPEAKER : Shri Thakur.
DR. MAITREYEE BASU (Darijecling):

PO

MR. SPEAKER : T wiil
know, you are affected,

call vou. T

off orreg STHT (WEEAT) o e
HAIET, &y frwe f2A #Y Fza A1 6T
ag AT & g7 4r, 930 737 forarn a1
#ifs AT F A q Fq97 Tw
FT Ao | [ A A AT FGT A g
ST Tro 71T FT FAT H EH ATT AT &
fere @15y MifgT @ frm arg 1 A AT
FFAT FAT, IAF AU AT FW OHORT
FY TITE 3 F A7 IT AT FT AT
T 3§ | #fET Y ATEE AT
£, FTHT BT AT F A A
&Y wiE & AR AT A" AT FT AT F
fa1 gafy frens 77 81y faard, s@e0
2§ 7€) faemr ) foelY oY Sraifaw
qrET - ® 9% AT W 7 S
ardr =ifgs | WART Te T
F3 A, vEARE IS, faa¥
q:rawaﬂﬂﬁtmﬁﬂwrﬂﬁ
oo o FfwA @ HIET F KAFL TG
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aé a1 3 3N qif@e §F FwdFr 97 T,
F® draq ¥ faw | g3 g faam
ag T | |17 AT F1 a1E g, SAF
4T WEFT ®7 47T, IOFT H WAl |
AT AET FT AFAT | 17 f7H ¥ N2
A ga7 fadt fa wmF foarsft T2
T mw fAE smeF evw WO
faq it gg &, sng  afaera 9§+ |
aafa ag avs ot 4, TawT d@, AfEa
AT A ¥ gg AT AN AFA 7 F
I geATH F14q7 feqfa g

yq qIEwT F wEr favnr o
feafa at, w77 ag W sy g Afew
T §9 7 a1 a7 ¥20 {7 7 face @
FE, AR AN TOT LY ATHIT FY AT AT
Fr & @7 7 Qfey @vr & faEe
1 99 @ swaar, gfeaw qww q
a7 gfeeifraa | frar &

“It is a pily that even 36 hours afier
the unprecedented floods in the Kosi
river, one does not know to what extcnt
the damage has been caused 1o the stand-
ing crops and men living within the cm-
bankments or that flood water has spread
over other areas also as before the con-
struction of the costly barrage. Not long
ugo, newspapers in this State got full
reporis about floods in “England withia
a few hours of their occurrence, This
shows that so far as the newspapers of
the State are concerned, Britain is nearer
to Patna than Birpur.”

aTq R srfey & fagre &1 @=9
gaa 7 Al @ #1 ofeeifae
7z fagar & 1 TTo 1A ¥ euAT fourE
# w1 & i omg Azaey & WiAT 77 T
aH¥ & | & 9@ g R gw g W an
Fg AT | HTT FG AHIA AT &Y 1T &Y
TOAT gAATE F( L0 AT AW fHATT b
TR, FE O A FEA GO | A
AT FT JiT FH 43, F F@OE 7
T aiwE fwAT TEd € 1 AT
frataT-8a £ Azawy & €19 § 9¥aT
#, wgt wxE) Qo we gf @ A wEi
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AT ST AT ol ¥ aga ¥
qia3 waa ey g | o wfag aT
FAI &1 97719 F Ty F oF Iq-wlAfT
wfe 4 € o7 W 3w ST AT
TAT | X F AT AT AY A T a<E
Faig foqr a@r 7 F ¥ qfame
AEAN F AT v 2t & A Ag
T30 A BT E | H IAY W
FEm g fr 4 s ag arw wfaw w4
FEAT A1 TIFTAT T ATEGAT § TRIGT

AWM | F AN IH 2T F Mo 7T

HFEAAEATE | AT IR TR

“So far, 112 villages have been shifted
61 of them only partially involving a
total number of 8724 families. Hous.-
building grants given so far amount to
Rs. 42.55 lakhs. Approach roads, welis,
tubewells and tanks have been provided
in the new villages. The residents of tiie
arez have been given 170 boats so far
to enable them to move, to and fro, from
the embankments and their agricultural

lands.”

2T 97 0F A7 713 Ag1 471 5 fow i
F[ TFA AT E, I T FT AR T
FATT &1 8 APFT a@l 97 0w ot A A
411 I ow A A A 9 g
Fmr 39 Wew feqfy § w8 awgw
fae =& | agt 97 A F1 AT g 4T
AT o1 W g3l gf, TAE faw
AT K FAVFE | A7 fara==z @1, THo Yo,
FIT qIHATT, THo Yo HYT FAT qEA
A HAY ATE IATATH W GHE A7 Ta@T
# f &) qaidrgd afwa s amgw,
q qEEd ET 4T 394 O fRA A% A
e w7 & 1w § fr fagre & &%
q A7HIT §1 98 FT0AT G £7 qE,
0 g | AT FErA-gre afe
gvvr o &7 st 7 g '
g1 7, gl UFT KA 4972 31 TE |
g9 g faarT ¥ 9% & AeEy w1 7%
TE g AT ! # A AIEd ¥ AWE
TR AT 3TAFIT7FAT F1 AR 7@ )
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[sfr T Zmge]
AT WL T T T TAY TR ATIHRT
BT TE

AT AL AL AT AT T W AV IR
AT BT § AR & FifE g g W
¥ AT AW 7 gF AT MAF &
AfEx MY FAT= gAY To Fo THo
Tq @y UF ywar I o g
AT 37 7 A 4g g w€m fr 7€ 37
FFAL FT FEAATAT AT aEEE
7 a g7 frafr ar gz a3 @i
¥ AEqET FIF AT T AIFT  F2F
e 3314 1 & =g fx oo Q@ i
T 4 T I AT ATATE 59 & AL
¥ ag @I 734 afz T ol I
qAEHE FT |

HEqe WEIAW, §9 1954 H 8 @
15 917 AT qF AF FT QAT &
TqT g7 HT AT FT ATT 1968 F AT AT
7€ IAW 9 ATH 13 FATT FAT AT
ATT | AG AT Y ATrRT FAfIC
f& 39 8 @ 15 FAT FqEF O §
FafF qeary TE0 AT AT g AT

AT wgean faar qafe gam ar a e

qafF 9 A@ 13 FAT FEAF T
W AT ¥ UL AT AT AT 3T
& nfumeass 9@ & I [ A
#1 ®ar giawm g€ grir 7 g@As A
9t f& el ¥ F77 T qEr S
W@r AT AT IFH AIT IT AT AT
TET F1 wAWa AnFr T AW
19 FEA F qAvA Awar g
agzan faa & fefegae wimaz w1 o
¥FTAT H qIIH T AT FAT AT AF
50 HYS FT IFFT AMAT T AT AW
HETAT & AT GHT A7 977 AT A=
FET W T AT AF 9T FY a1
Tg 9T F a7 GEA AT 9EA g
faimrag Mfe g & S#7 smar
t 77T 37 qEw w a0 frar ong ar
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IA Ag FY g4 dAw a7 e 7 w®@
addt 1 %7 axg v weay difet
AT g7 A IAEIAZ FHA) 7 oY 9
fra & e ot aw 9% fem 78 w0
g oA a7 3 & e awEE
aqAT @Yo To afzy A F AR IT
ATH Y AT wAEAT G FA §
A w1 g fraE) ey & fag
nT ATE ALY E, UNF 0T A F )

A TH JEA 39 Fwasrd &
qHate & a%d § O & a1 F 9% aaar
Zr =gt g f& gw Jwi #1 femmt
HIT FTOIFT F1, F2d7a F WA TEA(
&1 afg 99 & fau oF, oF Fzo1 IHA
W 3 T W E 1IN 7 IT A0
FTEAFTLT FT AL €T 7 @A 7G0T
AT g1 iz 9@ @@ s ¢
gardl /i 0 g, a0w gfem afae
2 fom¥ amm & oF ot T31 I A
2 R 3T 39 1 gAY 7 A9 g9
A Y [ E A1 39 F1 gt A
Y FT TN A6 92 a1 TFIH HOTHA
A frmmi 1 8 ¥ 7 zafag § T
T ATge ¥ FgAT el g 5 ag gw
grafe # geeqr 9% sgaAgRE §Y ®
M FT 3R TEAFTT AT FL | I
Fg1 a1 f& grEwAz fagga swde,
Tqeqed ¥ WG q79H AT A9 H{T
afegt #1 3w e 9@ gee
gz & fF wR A 97 At T s qaw
FAT AT § IWFHT WY FART HT WLHT AR
1 wWifs 7 10 W@ FTEE F 33
famn g s 68 F A ¥
OO 9 AT 13 FAHIC FTAS T AT
TAT YT | gaTE |a fEaT wE@r 91 A} Sh
BATESETS & ITFT A G | @HT AT
e e | Q) 62 5 §T 49 FRG
a7 oY 7 7 gE<r aa ¢ e gfey
Weat ¥ 3x dw FEHT ¥ e F 2w
SHIFC AE #T AT AT a7 IF FT AR
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T & I AE 1 9mr; WA A
oifed ¥fF d 37 ¥ FET T IRATE
fF o/ o F a7 $9feET 10 =
T # & S Y qgi I 9 A= 13
fe @@t 97 10 W@ FgEF TEH 7oA
FEa1E ! T T |Egd o|l W @
w5 ¢ fE agt 10 F@ w@EF WY
TET ATAFAT & ! FET HT A AT ©
fFag am 37 T =W BT F AT
YT 7l <qgr |ew 21 4T |

# =® s@EEY 9T Y, §19 gAE AT
arzar g | 4 ;g ¥ ag smagifiT gga
FI A | qEAT F WAL qEY q¢ qAT
&7 A1 FW T T AT FART AL AT 100
T qT a9 £ A | zafen sgagniiE
FTH 92 T2 F9. (% g7 a4 98 qEed
TAE, IF a0 | ATEAT F IET Fgl
AaY 7EY 2 o1 . a g & fad
A 2 A1 AR G {97 I AEEA
F 39% 99 AET | BT I¥ FAE F
o UHo A WEAT T gaM HAT AT
A ot 37 emagfyE q@enar 1 2w faa-
faor @ & 27 arir@ &1 gu™ HAT AT
& faem a1 91 ag gam a1 fF qeaw
F Wi ¥ g uF W9 ¥ At & fager
F gt AR oA F i s 2 qrow
dr g@ ¥ Wy T O g€ KW &7
grfaa Zrm W ag Aafmat o e
F T YT AL G & AFS & qHG
AN IF AR F 3O 99 q@h oo

wea WERE . ARG A3 &1
TG FATA A1 T E |

oft worre BvET ;o onaE WERY,
# aga fifeq § ¥aw vw fafre #1909
fear sma

# a9 <@ a1 fF T ma § afz
AT AT FAAT T A aga q2r F
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EFT | I & fFMT w1 419 qeaW &
aFs Ffed

g T # 7y fAagw wzAT g
fF a7 & o qeay fasde &1 ey
2 mAm wEw & | fagy
3T AT & W ofcorm 3z g @ fE
W7 71 3 S5 2Y oY & AR qeay
A 21 omar @ 1 zH fafeT & w0
g Az A g@r AT w@rg zafac
TZTATF TA F AT O AT IS 1
UHIT T1ET & awrE | 14 famE @
g

27T 72 ¢ f azaen & oAz ¥ uw
W T F FEqaTe T3Y & 9K A1 0F, A
yTqATA £ WI T T fEema or o
TFE | UF @A F GAT AT &H g1
™ E 1 # ag FgAT Wgar § 5 oF
zfaer it Y T w27 @R
AT AN AfFT 1@ a@ A qETw F
WIAT & AT AT A @i Ay §
AT ZAIL AT {TRT A1 & FF ag Fawr
T FIIT IHA AT 300 T 9T @i
FHEY & AW FT qEaty Fow @y §
AT AR AT | I 99 F1 A
FGANA AT 9N | afET @R
ST FTFAL T STAT NG 8, @W 1 qAT
% fau a3z fear mar ¢ &t ag e
fRfezmm asm o a7 amr & )
79 W & fav s ganfraet 7
feat s ? & g fF 77 gty s
ufagfa &1 ameT 3w g =g
AT 219 | ¥ A% FreHzT At v Awe
wr FHEY doré Wy | & wEr e ww
HTHA § o Fo THo msqﬁmm'{q
#ﬁ:ﬂwffalﬂta:rﬁmqanﬁm
fear #7 &% A0F & 37 & qraty M
sTaEqT FG |

FER A 1 TAT A fasrawE
# 917 39 & a1 { T A ) fooid
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[ oz Zre ]
21 ®RE I A e F
T a9l § ag Fgr g

“The ultimate solution to the Keosi
problem lies in the construstion of a
dam in the upper reaches subject to de-
tailed study being made. There is the
possibility of the dam being put up to
control the river and to generate 10,000
kilowztts of hydro-electric power.”

T qF 1T FIBIT 9 ALl A4
TE AT AT KT FHT JIAAT FT HE
=T FEE EAT

qeAW WEAW : WEAT T qH
FT IgT A TH

sl U T aW vF fAAe A
# oama fer y g Aeoma
IEAT FET AN E R ag o 8w &
AW fAU gea FUAEY FX ) TF
A FAEY & I TAH § WAFT q9EY
AT fammr gom g 1 FTHEA IEA
qEavY ®1 AT T ATHT 427 AT B famn
AT IA FT AT ag g g F 9u
&1 Gfear WY arg & a9z g1 mar i af-
TR HETAT (o T ATARAT A1
FrT 7 e F1 fade, gvET-
9= aif 7 @A T ™ | IEE 39
am %1 & 5 qeary #1919 TE AR
37 qu ffwd -

HEqW WERET : STAYEA EET B
Z TFE AT |

st TR STET ¢ T qTE] HEY
ar amr g T gy oft fafe sivfs amge
sfedz arw gfear § s dgw Az
mUT qTEY FAEA FT OF 5F T w0
¢ fir fegeame 1 afet ot faw foea
T FIET | AT I AAwATET 6T
A F ATE AT AW KT AT G@ T A
%1 fore AT qeaT & A waAFT aqHET
AW § TR AT T gAY
xafam w1t w1 o fas F73 £ Far

NOVEMBER 21, 1968

Flood Situation (M) 284

X | W da & faw ¥ famoow
FEAEHUY A FHIET 5@ | F TTo
™ & g 5 dgraF % am
¥9¢ ¥ zAE w9 " Afad 1 s
gffrae &, T1%Y g a7 § A1 s
7 G AT T2, Hfe o9 F@S ww_
ot %7 w37 feafq 1 2fed stv @@ ¢
TEHTAT F1 @A gU UEA w14 T
yTq Fargyd | fegfy 7 aedreAT
HIT HTATEFAT F HAATE AT TR G
TIH JAATZA |

o4 F 36 GT1-71 AR AT HATT
STIEqT  FAT Tgag 47 IA FT FeAT
FIAT ARAT | § aAATn wvgar g fr
W9 qF IO AT T2 AT TRl AT
ZATH g9 3% A 4T | TH ¥
T F qi & 7Ho o Ao &¥ 7 7 formr
Afwa agt & Tofifaae & s 72 frar
AT a7 A7 72 T | AF THo Fe
o #1 fqame & g2 &1 &0 FA=ME!
WET agHaTar A7 1T 34 At arg
41 #17 T A< ¥ 47 fqedgrvay smazre
& fom 3=t "ege fear wmm =ifEe
qr | ZuA s WA S wET agd
frrar a1 e smpF s aty qv @7
2 afes =7 g #1¢ ey A% faan v
T ATETEr g6t 7€ 1 wHe Fo wTe
7 gaema fF ISR w71 &1 FAFUA
qr qgF AT 50 T FT FL 4 B2w
T FLAFT G 7 A0 g7 g
FwAWZz M@ g A A F o2
T AT qF 7% T HEW AFHAMET 2
HT GYHT 37 ATEAT AT 47 | AT ATERE
HYETT ] Al & g0 FA AT
WIS AT gt § A F1TF A AT
2, wfeamt & sw Mg wEmfw g fiesm
7 W A TR F oW, wfada A
frm@g maNfmadwssaw=a:

C FEW | UF g & e #T
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Fsa wgg : oF e afat
& grm ?

W AMA FET T FAT OF
fire | gt ¥ dto <o sito Y FTqT
e i o 7y 0w e difea fes
AT @ & & FEX IT A0 A0 A
¥ W AT | ¥w T Agi A fauw
a9 ¥ ey wfwers qEw ¥ s
AT 9T T § I SN 9@ a7
ot foraT § ag § gz wx g =R
a1 ¥fF gwEwTE & s Ga w1
AR E | TRT T AqEA qg &
W aE T THAGR AgT F gET
sfusrfat & 97 0% fifgs
Wl & are e afew s 7 3@
#1 fagg & fo o o s it a=
¥ frg A dm i A @ )

# o7 § €To 1A § W4T FEW f
TG TR F T QAT ET I F A1 T
T & YA T I T FEHA qaEAT
FL Fa gaTE 79 § FTH AgY T4 AT
g
MR. SPEAKER : Before I call Shri Sheo
Narain, T would appeal again to Shri P. G.
Sen to speak, He must have calmed down

now., After all, I do not want anybody to
go away with a wounded feeling.

ot Gomlo A (Yforam) : spwd
TR, wg g & 5 3@ @ et
wrer g€ o gw arfar & g aumw
afgx worgdl i frat &1 w faaen
for ) ag oA T aag 41 w4
&n ¥ afcd i ag¥ Faré 7 art s
A 71 T ¥ 72 R &1 7 AR
g HIET F FIO O 97 T fow &
wtm%qﬁmﬁﬂﬁﬁml

T
Tar G’rzﬂﬁﬂiﬂ%mé*ﬁ
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e § fr s ot foreefy & gear
TET A 20 §F 9T T T} Ta=T
24 97 26 9E1 7 g1 §F I g1 WA
UF & TR qATEY T W T FEY
iz ofear § gt qx dar feeamst
4 9T AT F197 A@1 9 A€ g
g, fara s awg & o FrgewEar
a1 =t wfeww g mr ) gEfed
56 iz & fad @ s wm qforan
&g T | qfoEr ®Y 90 qXEE WHIA
AETARTE TE | g ag Y 0 fw
A& 9T H IR AT T Y qg
AT FFAT & | gAAT AR AN & | @9
FTZ T §, WA &Y @R | qT I
FATEY & TAEN & 0

AT 9 g gu oft § ag e
gt f& st ga gform & goerdr
A fre-goeTdr sfawrr § 1§ g
& qT § I T AgAT ¥ A gHT
& g o a1z § & fwar #w @
qferar ¥ & 97 &1F & smamdr &
=% &0 77 w2 ¢ f+ fefegew afoagdz
fefgee foeile sfame e st W
st foar sida WL F o
ZEL AT § 39 S A A Agwa I
40 gTH 9T w1 9%y g FT ot qrt
BEd F1 T dF IF IFA FHRY
F & B A1 w v & agt ¥ freeramm
Ffawaz &1 $E § q=T gF T .,
fea & at @ T aT, WX A F
qEY @ T T |

77 9 ¥ gan afew fead a@w
wfawes g0 § 0 &1 agd &W JQGAC
AR g | Mo A A aF &
A Frma Td @ § 9 H oF S
agemT m g Wit fag d 1 owRR
e § 6 % & aga sawr g |
ofer & €1 20 e e THET §
wgt fF gl g HT A1) AwEE
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[t %o Tito @]

D oA wr & 5 osm &7 AW
A 4 fr far 70 ¥ g s Frade
FC Y7, AT, W= FT AT qHA AT AT
g, $7 &9 HEA, Fel @A, HY IA
I FATTHET, FEY 9T 9 ATE FT AeAH
G TER | o TA 7 AH & A%
H A FAAT Y, § IWH AT EIE
IRM At fagre & 9 FUT w9al &1
AFA a@emar g, fam & & qfor &
4 T FT TAAAT | H THEA Z
for o & et sy AFEmTA AT

AT AN I ZU AT AT 97 AT
g 2 f& wv ®1€ ®emy wwe g1 v
I F1EW a7 A& T AT &7 AFA
#, %28 § 7 qaar =eq 21, s=er uE
73y | AT AEF A0 0T 9 E IF AT
T AT ARl T AFS £ 1| W7 FL
T AT & a1 99 F wAET QAT
FEL & | NA HF ART AAT § fF
FAqTA L 317 £ fagye F A0 467
FTTTEE ) A9 F AN 9T AFT AR
A AaT aF 7! fFar o 7w4T g
#Y fwgy s A Fgr WA I
F1 WT Agraar & 5 |

Mo TMAAT 77 ft F7gW 2
agA & gury wif qEaeyl F 19 A @A
F 1 I FY T 9T AweAr § ) I
a7 AW q@ ¥ AE) g qgd £ ar
73 22T WY T T g ) sg S fadedfa-
IR AT FIH FTTAT AES § AT AT
FAH AE ATAT AES AT ATT IA FN
gl A g EAw | § Awmar g feaw
TEr & wHrn Ag) aqife 1 F Am &
faam @ &, 7 wfn farat &t 72 9m3,
T AM AL T Ay § 1 g =
oY GF A & 1 ZW SN AT 97 ST
FAF T g Amag av
fad & fo ot @8 FvATITE ST A |
W TR MNEETETE
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faara oty worge & @@t ag a7 a7
HAE ) ;@ AT AT I A F
DA F g, TFasTqd @A e
3T Ft et g@if 97 aHw E
ST § a1 W 99 gy @ 4 S
arfes am g 4fF wgr @A g g
B1E fram &1 1 gy § A €Y AT
o€ 7 a9 § 1 9w 9g w9 ¥ WAy
% § zafed a7 97 9w W B8R
FT TGN AEN  oH gea § @
fRfafaias a1 a1w =& &1 q@m
37 faq oHY sEi 97 w9 ofRdds
AT FLE | A AT F ATTA§ T
IT T FHI @A E1, G AT @ HT
A% FZIA 7 1 A1 g AW AT FT A
v e gl | | A1 A frafafazua
& g oAy 9mEd &, 99 & fAF ;-
Ffra gyt raw Fr gy famrand
Iq & a7 agi fog od @17 g a9
Z1 98l I &1 @A fad oF 1 gwv
ggi & o7 A safiEde @ ag 9
O F1 Framifza grefaw e
¥ frgfafees avar sveet 2 1 afww
T qgT & arfeee § 91T 9t ¥ FT Agl
ARA E I & ford #9 & F9 a5 A
79 ¥z FAT vfadds @y aNE Ma
Aifa AT AL ) HIFT G qT ag A
A FAAWT F F¥ IA U7 A KT G
aE | IH AVE #T AME g U WAl
7 ar &y o form 7 fo e a7 geonw
T EM 97 9g AN A1 AATOGT KT TR0
g T AR |

oY agt Afa & AT ® Ty W )
o faas me 6 s ges
71 gu 4, *qfafadfafsr 7 foaaft ags
AT AV ETEA 3 U 4 q@r ar
wT mar @ 1 anfr aw gforar @ew 7
T A wer g dwaw @i
fasr zzr gom & 1 et e dfewew
fam ik FoF FfaF qzav
dr TeETgAT & 1 qRT X I A T
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TIFFAE | AN g & 31 W qE_A
ag & f anst &= 3 N =Mo Fo qFHo
wa F otfage g SET A1 9§ &
fer @ 99 ¥ AF gowT aga g
u¥ 17 g g 1 faer ¥ wg w1 gaw
aw fr ag qrn A 57wy &1 2z
T & FgAr el g R gm A A
ofens ® o fasior aq@a g 99 7
T2 7% 97 AX 77 nd afs anv
TFI-TF QAT A a7 98 99 1 Al
T2 WTEF W T § 9T &
e &Y WY agEr g | &g 97
sfiwam e 71 faar &9 fad gd
fam sflT & Bram #1239 go @ w1
| =7 a1 fzar mar |« @ 9@ #
e L1 9rET T Ty 5 9w wraw &
& war =ifgd agify 3z 91 M daw
femg Zrmm &1 T3 fag 9w &
ufwar %1 7| &7 F141 407 § Age-
Fe T F0a & A7 gan g
F ATAF AT A= AT ZAAT &7 adT
WA 17 935fA § wfrme & "a
FHWT GAT TEAT

w1 fagrT @ afs2zq &9 &, faz~
#ifafrmmgfesasomdmradi &)
a9 av § f agt W dmewze vk §
T T2 T §1 Wfafadfadt w1 ¥7 @ aw
8T 10 FTE Fo faar g aq qg ma
FARFAE | AT IR F AW A TIZ 9377
T O FZATE 1 40 W MAT F 939
M ¥ qg F gt e mw g
M 3B aer #1 yfafaqfad & Jamaq,
fefizar afrde otv wfavae aur fasn
TEE F92 A frm § 99 & f99 @=r
T F=AT AT MATE & | 3T FEr
& are Fgfaama §1 9 a7 g A
gt mA I £ Twmarad, o
A0 &1 feawa 7 &Y ) WS e A
I ¥ fad oF ow Al A @ AT
FZ q1 0F €Y7 YT @9 FAAT qEET

a2
F

[
s
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TZT N F7 q7 €217 gArM @ A9
F AELAT FT aNATE | ITIWEAT
% o & foe Al 1 37 w9ar @«
FTIATTEAE | AT FET aE R PR A
grEa 97 o fafas 22 & omh g
T § TR AT FL | A A A&y
1 agg AT T fRar g, A R 4w
1 Jfer &7 faar & 1 gaEwr Ao
7 guT & f oY snEdt mE AR
fou s 91 W &Y 9 7 anfaw v
At TR F Y 7L 4T, IEY qar g Y
T fs fadwr Ozt Fe Ak @,
ot qfr aer A gT wf g W
F) A FA F T8 A I F1fqg m@v
ar g F faaar | oW andy §F wHA
Tz § i sgfado w oo W
FL | WIS gl Azaw T fad § 1
agt AT FT ART G W ¥ A
TATHT  UF I @l AT & | WR W
&% a7 e & a1 § A oA
g & | Tawr fow ae & v owm
o i gd & | TEwr A A oY
a1 Fegfade faeew £ STy 6 BT
FAT GATT | AT F 9E @A 4@ 00
# fs S aome F A TR
T ATEY SYTRT & SUTAT I A7 X AT
argwr woft Tifgd 1 o fafigee
&1 $ar fagre F arg amwr &, suwy faar
am afe e, g A fafore a=
a1 wmf+feifet w1 s far
arfe @Y §¥F gz 7 § IAwT qwEn G
a | 9q g aedr & aedt Awee
Trea & ot farfora & Y @ fear g
# ot gt gt feace gan
2, w8 7 oY sy oy oo

MR. SPEAKER : T would now call Shni
Somasundaram. Shastriji wants to ssk @
question. Shri Sheo Narain—I do not
know how long be will take and on what
he is going to speak.. I am not in a posi-
tion to know, Then

Member who wants to speak; there
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[Mr. Speaker]

been landslides in her arca. 1 wanted tc
give her some time to speak. It does not
matter even if she is late. The flood debate
is my choice; 1 wanted this debate in this
House, When the leaders of the Opposi-
tion came to me, I told them, keep this
flood out on the first day. I seat word
from my chamber that it should be dis-
cussed, I was anxious that a debate must
be had in this House. There must be satis-
faction given to everybody, but by absent-
ing themselves, sufficient number of Mem-
bers will not be here. But still, T thought
the debate must go on. I am sorry I have
not been able to give more time to every
hap. Member. So, I have extended the
debate by some more fime today. There-
fore, do not mistake me. J myself wanted
a discussion.

SHRI C. K. BHATTACHARYYA (Rai-
ganj) : We arc thankful to you for that.

MR, SPEAKER : Even if you want to
=it {ill 8 O'clock, I have no objection. You
must be able to get people; that is your
job and not my job. Now, Mr, Somasun-
daram.

SHRI S. D SOMASUNDARAM
(Thanjavur) : Sir, the Minister for Irri-
gation made a statement the other day, on
flood situation in this country. From the
statement, it is seen that some of the areas
in the country suffer from starvation of
water pnd some other arcas from floods.
Some of the places have suffered greatly
from the damage caused by heavy floods.
According to this report, the total damage
during the las; floods is about Rs. 170
crores. The loss of human lives has been
3,460, and the loss of cattle is about Rs.
1.21 lakhs, These are the losses to the
country, The loss can be given in three
categories : the loss to the individual, the
loss to the Government and the loss to the
nation. The loss due to the floods has
been given; it is a loss to the country. Now
for the loss to the country, what steps have
the Government taken ? The floods come
every year and create a loss to the coun-
try. Por the damages caused, only tem-
porary arrangements are made to give rc-
lief to- the people. We do not know what
is going on by way of -any permanent relief.
We must take remedies towards giving a
permanent relief,
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Our Irrigation Minister has been a big
engineer. He has written many fine books
on engineering. For the past 15 years,
most of the States have been affected by
recurring floods. Why not make a plan
for a permanent remedy 7 We must cal-
culate the capacity of the river and its velo-
city, During the maximum flood level
reached in the last 15 or 20 years and on
that basis, we must plan to control the
maximum floods. We must think in that
manner and prepare a national plan for it.
18.00 hrs.

[Stma R. D. BUANDARE in the Chairl.

This report refers to construction and
careful maintenance of embankments on
cither side of the river. By this we can
control only 10 or 12 per cont of the flood.
For controlling excess floods, we must go
1o the catchment area and divert water from
the catchment arca itself, We must pro-
vide by-passes also, We can construct a
reservoir in the upper regions.

To have a nalional plan, we must con-
struct a canal connecting Ganges and Cau-
very and we must divert all the excess
waters into this canal. We can use this
canal for navigation also,

From the report I find that Kerala de-
mands Rs. 3 crores for flood relief,. Why
can they not divert, excess water in Kerala
{o Tamilnad ? In that way, we must divert
cxcess water from those places where it is
in excess to places in other States where
they want water,

oft fimr Aqaw (a=fr) : Fwwfa
wg e, e o oml T e 8, W m
TG AT | F AR TATAG & FEeAr
Temg e faviren agi s
&3 | ST WY ATEE { 9 A LATATR |
gH o Wi FATLH) a<g § e far A
& 1 oY SETT e g @ )y A W
AuR o

q® g3 {1 3@ F @ FgA g
¢ f gg T gw 99 ¥ fau fardEm
{1 T F aH off o st ey
g1 %o T ERE W & Tga A®
gofifrae §, e @ g & o109 wg
qzar § e g9 S swd srwEd
q AT & |
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¥ age ff gEwd  wEET sTaw
gamT wWrgar g 1| A g et
ferefrrdt & 7z U § 1 7y AT AT
T emwraart &1 A
ot 5 oF AR Frzien & ey
b = 59 A o, 83 W@l
< e 92 aF 9z A< &1 oF ofc-
T B9 & FT T57 @1 faar WA i
¥ 1 AfeT oa T & T I8 79 FY
@Y ot a7 afaw ¥ aff e
T & a1t fs ) sy g2 A fon
W | TF G5F A FT qE OF TG
TaTET | Tg ft aq g oY q@h A+ |
THEI WATGT AEY 9T §waT & 1 qE
grifes maae § ot a8 Pl @
T a9 & faw | o9 It 9T gEAT Wiy
ag o gt o) o EAT wew aifafE
FA SR |

¥ 1@ gew & faew @ ww ¥
F S oqaTaT AT E | W wga
s g s o sl w30 e ws
FU A O ALY BT KT A |
TEHT AT & AT 9T IHAT AT |
ATTH TERT BAT AT AT E | AEAHE
¥ FHT 9T F aF g T & =
g e Wy ®1 T T o g,
w4t g 1 o= fagr Smav @, w6 aw
NAFRF@ AT ? B AE
9B FA TW e #1 Amawy fearav
F1q &t WY T T FEE IHT §
T U FFaT M F 9T ¥ Sgar
¢ o' ge® At F o fafaeew aew
WY FE AT § A T AT W &
f& i T aga # fewmfr o @,
et Yt T g 9 AW G T TwAT
% 1 wdw, fro wwe dte ar firft
s ofer® 47 ¥t gt Y gef
t 1 Rt w1 gt wfwAw § o
ag ¥ smawT 7 v &) TR
3 & qrer @ § | T ST HrXAe F
Fg oA @ 18w
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AT wErT vt qff W wewr g 1 F
AT afeat & i & Targan § | gw A
T Hw 413 & qarg g1 §, A made
¥ w7 o oft Y T d 1 g
2w #Y st B TRfew e 7 frere
w7t ¢, Afew At anemEt Wk
Ffoameat & sfr  awwc #r FAww
¥ v ag frow A garw &Y ot
21 = g A fagre ot ang-fafr

¥ g § gt A §, a oF AW
far smar & s aoft fage & fé
g ok &
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gt NATT farswma ¥ gw A
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&t wY frere areT $ifow ' g A
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w w3 fod §, ot Y qe forar g
T fafrg T A e@ F v &
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16 O wigd € % 3w F TR Fraw
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¥ T | gw dm IFET arew ¥ wY
AT AT ga AT ¥ AF AOA AR
§1gw g T FF W & fog dae g
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i N A0 ww ¥ 7@ qoE 7@
§ i ag v T ¥ sgaeT w1 )
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et #Y a<g o #1 fore foeew
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diow g Wiz fog e g @
A AT ®) FHHA AT I K
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e St W oW @ § oA
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wm) # TEAAe § g Ag g F
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fear s
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#9300 F 1 F A X qESA ¥ A
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&l § g8 M A qeaEd any o, |
AW AW A MGH Y I &
o1 qatdr i afy gf, TE 3@ .0
T A K AT G & | A
# Y 708 77 & wE a1 swEr @
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o9 g1 7g ¢ f ot s g o ife
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s ERi A afrgs 81 afw g
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¥77 faaga & i e a7 a9 Y, faee
#Y a3 &Y a1 faeft g g7 Y A &
fawr @ FT T 4T W AT T A
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fef ot ox o swer € 1 Afes
TE EY AATHE FI AT P LI TWTR )
§ @ qg faagw w€m 5 w9 7ew,
ay oF &€ g § 1 AT S
AT ATET qG VA HT GO TS
q AMEC q1F AL AW FT WeN B1 A7,
ST gAY AT F4ST Fi a@REY g7 AT
g 8, "W a ¥ fagre ay faqg=
QU A1 F Gd §, 9@ ATARI
¥ 99 7%, 54 & fau 19 @@ F7 FA
HIT afg g & FIT AT A
Zifam | fand 0 1 w1 A A
AT A7 SUTRT S9S1 AN | TE HO
fAagq & | 9T qF ALY §F /HAT ALY
FTE FTH AZT T FHAT | A FT AT
A A sfawy § 39 & faars 7
FAATET FIFAT, TAT AT FO& FH I
FHAE I7AT A TG FEA G FIE A
R AT ZWIT | §F Wedl ¥ A1 4
a1 7 faazT w7 g fr g9 97 9m
FT e AET AT gy |

DR. MAITREYEE BASU (Darjeeling) :
Mr, Chairman, Sir, at the fag end of the
day I do not want to enter into the ques-
tion of comparative intensity of suffering
of different States or different districts or
different constituencies. I do not want to
enter into the dereliction of duty on the
part of somec.of the government officers
which has been dealt with properly in Mr.
S. N. Ray's report and which is known to
everybody now. I do not want to enter
into the inadequacy of rellef because relief
must always be inadequate; relief can never
save a nation. I do not want to enter into
any other question, But I want to mea-
tion a few facts which seem very important
to me.

Dr. K. L. Rao is an expert. He has pot
all the expertise,  But his report, I am
afraid,—he will excuse me for this—could
have becn written by the Head Clerk of
his Department. There is no spark of
any genius in it. I believe, Dr. Rao is a
genius, but there is no comprebension of
the greatest catastrophe that had taken
place in humen memory during the day
and night of the 4th October in our part of
the country. He has merely meationed
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some depressions in the Bay of Bengal.
Depressions in the Bay of Bengal are in
the weather report; he need not have told
us sbout thosc things; most of his report
has been dealt with in tha particular fas-
hion. That is a sort of prosaic report and
1 am afraid, thig sort of report is not going
1o impress anybody. This is what has hurt
us most that, sitting at the top of the or-
senisation, he could have dealt with so
many other things but he has not. When
he has been talking of training of rivers,
he has merely been talking of bunds and
cuide walls. When somebody suggested in
ap earlier flood discussion that there must
be some dredging of the river, he almost
pot a fit—-*dredging the Brahmaputra' 2nd
he almost got g fit there. That means
that perhaps dredging can ncver be thought
of in connection with a river. ...

SHRI SITARAM KESRI
Kosi can be dredged.

DR. MAITREYEE BASU : I cannot say
whelher Kosi czn be dredged. 1 am not
an engineer., 1 do not know whether Kosi
can be dredged or whether Brihmaputra
can be dredged or whether River Teesla
can be dredged. I do not know which river
cap be dredged. But therc musl be some
other way than putting up bunds and walls
or pulling up the so-called barrages and all
those things. He has not dealt at ull with
landslides in particular,

I am not talking of floods because so
many other members have talked of floods.
I am myself a flood victim, so 1o say,
because I did not go to that area because
the floods had occurred; I did not go to
that place knowing that the floods were
coming. Bug I just went there before the
floods came; the floods met me; I was met
by the floods; I was surrounded by the
flood water,

One of the things that Dr. Rao has al-
ways told us in the carlier flood discussions
is that people have settled in lands which
are very low and which should not be in-
habited and that they should have been
somewhere else. I can inform him through
you that I was at the top of @ small hillock
and in & bungalow which was built on stilts;
this was no low-lying area by any streich
of imagination. But this was also under
water for seven hours. For seven hours
we were siranded with 12 femilies and
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their children, with po food, no water and
nothing. Even small children, small in-
fants, understand these things. There was
no grumbling. There was only courage.
7 hours is a very short period. It passes
very quickly. The flood water went up
surrounding whole town. We could wade
through water almost waist deep, almost
after 7 hours. I will not speak much about
floods, Because, cverybody knows what
floods have donc, Ewerybody knows what
floods have dope in Mainaguri, Domahani
and Mal area. I specially mention Mal
arca because that has not got the attention
it deserved. The situation of Katambadi
has been spoken of today by the Member
from Katambadi area. Katambadi ares has
been fully described here. The biggest and
Jongest breach in the bund is at Katambadi
and Kranti grea. That has hardly been
mentioned cven in the press. 1 have seen
the bund that has been absolutely washed
away in Katambadi end how the course of
the river hus completely changed. This
river, if it had beep pushed back in proper
time, would not have done so much dam-
age and lands -could have been reclaimed
but now one must tealise that Teesta silt
ts full of sand and Teesta silt is not like
that of the Ganga. Its character is quite
different ‘and when Teesty silt settles over
land it cannot be recultivated within a short
time. Had it been done earlier then rabi
crop would have come up there. But here
I finish my discourse on floods. I do not
want to say anything more about floods,
but what about the landslides, Sir? The
landslides have removed the cultivable land
fromn the sites of the mountains for 50
years or 100 years to come. I must say
something about the landslides because the
mountain people with their courage faced
the situation with unprecedented courage
and they were there without communica-
tions, without water, without light and they
were there for days together. Kalimpong
was completely cut off. Sencda was de-
vastated. So many villages have disappear-
ed and Teesta bazar has been completcly
wiped off. There is nothing left of this
Tcesta bazar, 2 pelrol stalions were ab-
solutely demolished and the petrol tanks
got deposited in Mandalghat. The tank
was deposited about 100 miles down the
river. The whole river water was full of
petrol. Nobody could do anything with
that water in this 2rea, Still communica-
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[Dr. Maitreyee Basu]
tion has not been established properly. One
has to reach Kalimpong wvia Lava and
Alcada. I had to hang on to a jeep for
10 hours and efter that travel only, I could
reach Kalimpong—10 hours not from Sili-
puri, because that would have taken 12 or
14 hours. But from the place called Oodla-
vari, Kalimpong was reached in 10 hours.
This is the position there. T would draw
the attention of the Minister who is such
a learned man in this aspect. He has not
mentioned anything about the young ape of
the Mountain Himalayas, the geologically
young age, and the character of the !and-
slides and gll these things. He has mnot
told us zbout that. He has treated us like
children. He has not mentioned the source
of the rivers, that is, that the rivers have
risen from Sikkim or Bhutan or Tibet and
these sources can't be reached. He has
not told us anything about that. How can
you train a river, how can you take up 2
training scheme of a river unless you know
the character of the river ? But this is not
mentioned. Especially it is very necessary
to know the pature of the soil of Teesta
valley. There are so many landslides there
right through the year. This yeer, 1968,
has becn a year of landslides from the
very beginning, not after the floods, not
after the rains, but every time I went there
I could sec that traffic could proceed only
with the help of a bulldozer, otherwise not.
Right through the year, from January on-
wards, every time I have been there, we
could proceed with our cars only after the
bulldozer had worked. So, all these things
must be takep into consideration by the
learned Minister before floods can be con-
trolled, before we can understand the
nature of the floods and the nature of the
landslides. ~ This is my prayer : let us have
this knowledge, let us have some sort of
understanding of the catastrophe that has
occurred. It is hot a mere flood, and it is
not a question of calling the Congress Gov-
ernment names or blaming the government
officers. The whole thing has to be un-
derstood.

Before 1 finish, I shall be failing in my
duty if I do not tell you about the arro-
gance of some of the Government officers
at the top. The Government servants lower
down were very co-operative, but high at
the top, they could not even recognise’ us.
At better times they would have recognis-
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ed us but when things occurred like this,
people who knmew us quite well could not
recognise us even from a short distance,

Another important thing is the inadequacy
of the equipment of the military. ‘They
appeared very carly on the spot; in some
areas they did well, but in many areas they
could do nothing because of lack of equip-
ment. This is a very serious thing. I wish
the Defence Minister were here.

=t 3ftwTe ST ATAT (FET) AW
ofs wewa, A% IT AwEE F AG
Tzar qear 2 fx gme, fagre, 39,
Sgr AT FF ATl &, U "AT
FIeATE, TT-AIAAAIZTIAE, Fo OFo
g qTET F1IXA &, U7 EEVE FATAT 2,
Ffa rowa | ol g ¥ T 59
15 fa 7% v7 av= 7Y, faeelt & sy
AT ATTA AN TET, Al A9F FT
TFATA AT, ATA  RIUT AT TG, AT
AEAC AEAFT g1 N,  AFA TA F
FAT AF 2130 A AT
ZAAN AT § 0 FAT ANg g-—faAry
A AT TEOT TAT vEN, T Alfe-
arfg w4t &, af¥7 a3 ¥ 7
fafzs 477 m, o UFo T ¥ fr
fafeezs A% @@t &Y 74, 700 WAL
F o7 I AT FT TG 9T, FL TA
uxT g NEAET g T, AT FEAS
ez 21 T, FAAT arfe-arfy w4 e,
Ffer gare agt &1 fafwg 7 €1 9%
aqmd a% & A€ fad \ onfy g
ZaT 93T, & 94 Fr faFT g w7,
afed am ¥ 799 ¥ a7 WYY 39
w4, 15-—20 fa M T =, fF
F 3 G wEa & oft A faa o =
Fo UHo VTT HIgH d [OAT Mg §
fr nwwa ¥ fegeam & 97
a7 9 F7ENT AT H GV AT, T
e TIfRET @ T §, T al
T g ? & AT g g R qoed
sz fwaT R @A g ? 9=
fr FATT o7 FEO OTF ARA &
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&g § fagr wqy & a7 T F1 freer
9T § Y @ | ?

ot whad (Arge) o oFamfa ST,
Tg o1 a1g * FWeAr § A7 U AT
arafe & 1 g2 @ fedt @ et awa
T arg wrdt g faad fears 417 a9g7
A g g W17 @w v S foa-
fam g1 7T & 1 77 27 A w9F ain
age § @rfx gamm &Y gw faw a7
ST AT & | ° gAvrd wEar %
% fAw ®FG g7 A1 A1 0F 37
FAMC AT F1E AT FwHE A fAaE
Mz A qaae 2 aF  fF fee
TATH § FA-97 70 fFar a1 1 gEH
Mo TTA FHUFAIE &Y, AT FT O AR &
dqraw A1 gA9 fAw w0 Aw 9EdE
faow e § awz fr AT AT TR
IFT ¥ FAATET H1 A0 AfF 2T A
AT AT 5T AFE F1 gH ZAY & A0
FTFT AR | TAM G HAF AATE IAT
i

THE MINISTER OF 1RRIGATION
AND POWER (DR, K. L. RAO): Mr.
Chcirman, Sir, I shall be very brief. I
would first thank the various hon. Members
for their very valuable suggcstions and com-
ments made on the statement. This year,
very unfortunately, the drought, floods and
cyclone have ull come in with great severity
and were responsible for a large amount of
demage. But the most significant and the
most sorrowful event of the year is—we
do not mind the damage to property and
other amenities—the loss of precious iives
especially in Surat and Jalpaiguri,

On 7th of August we had the unfortunate
incident first when about 300 pcople died.
What happened was that in the cese of
Surat the floods came in the middle of the
day whercas in Jalpaiguri the flood wave
came in the middle of night. Therefore,
the devastation was more and many inno-
cent lives were lost 2t Jalpaiguri. We
deeply regret that. :

Hon, Members have said very correctly
that we have to take into account what
cxactly should be dome 1o prevent such
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catastrophies and also take note of what
has hzppened very closely at Jalpaiguri.
The river Teesta this year got the maxi-
mum amount of floods than any time in
its known history, l; was known to carry
500,000 cusecs of water and the bridges and
other structures have been designed for
500,000 cusecs. This year it has exceeded
it by 200,000 more. Therefore, that creat-
ed ¢ very large amount of excessive flood
and another event was thap there was an
intensive rainfall. As much as 45 inches
of rainfall had occurred at Kalimpong in
the basin with the result that a large
amount of water flowed into the river. From
the Anderson bridge to Jalpaiguri, 50 miles
below the river descends down as much
as 400°, ‘There is a steep gradient and
large amount of water carrying sand slong
with the intensive rainfall—all these fuctors
were responsible for the devastation that
has happened. Many hon. Membcrs asked
why is it 507 There must have been some
reservoir built by the Chinese or otherwise
That is why it rose 60" at the Anderson
bridge above the highest flood level. It is
a very important point.  'What has happen-
ed was that there was j slip from the banks.
There was a sort of small dam at that
place formed so that the water rose above
the dum to 60 depth of water ubove the
highest flood level. That really indicates
that there was a great obstruction in the
bed of the river. This has been confirmad
afterwards when the river went down. Even
now they find an obstruction there 30* high.

SHRI SAMAR GUHA (Contai): At
what point ?

DR. K. L RAO: At the Anderson
bridge. Then this water came down only
50 miles from the Anderson bridge. Tt
will take hardly 4-5 hours and when
the Anderson bridge broke down and
when the highest flood came the obs-
truction seemed 1o have collapsed at a
certain  height. It was originally very
high., We did not know; it may be some-
where chbout 65 fl; it has come down to 30
ft. and when the raing came, all these waters
flowed -down. This occurred at the Ander-
son bridge at about 11 O'clock in the night
and the Anderson bridge collapsed. I was
always doubtful about that, because we
had a rickety conmstruction thcre and there
was no foundation. In fact, it was not well
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designed and I always felt that way. Any-
way, the whole rush of water came down
on it, and then, it reached Jalpaiguri by
¢bouy 2 O'clock, within three to [our hours.
At Jalpaiguri, in 1954, there was a very
devastating flood and later on, as a result
cof that, they constructed a bank on both
sides protecting the town of Jalpaiguri as
also the other side. There zre so very im-
portant towns in this country which arc
behind the embankment. Jalpaiguri town
-is one of them, and is below the river bed.
Apgain, Patna for example, is behind em-
bankments. It is subject to heavy flooding
sometime. Similarly, a large number of
towns arc like thzt. We cannot help it,
except protecting these important fowns.
They were there by historical accident.
Therefore, we accept that, and 5 big em-
bankment was constructed along the bridge
at that point of Jalpaiguri. What seems 1o
have heppened is that the discharge of water
rosc—500,000 cusecs had increased to
700,000 cusecs and the temporary bridge
which was built on the river collapsed and
the Anderson bridge collapsed; there was a
rush of water and the floods could not go
through 2,000 ft; the vent-way of the rail-
way bridge and the banks were breached.
That breach occurred in the middle of the
night, at abouy 2 or 3 O'clock, when peo-
.ple were asleep and that has resulted in
the .very colossal loss of life.

Now, the question is, who is responsible
for the administrative lapse that has oc-
curred there. There is no doubt about the
administretive lapse; there was an adminis-
trative lapse. Who is responsible for that
and what action is to be taken is really a
matter for the Home Ministry and the
Government of West Bengal to take up.

SHRI B. K. DASCHOWDHURY : Will
you kindly ask thec Home Minister to take

' proper action ?

DR. K, L. RAO : So, immediately T set
about, and I went there, and gave instruc-
tions that we should now construct a bank.
We cannot avoid it, otherwisc you must
evacuate thc town. We have to take mea-
sures 1o see that in the event of an extra-
ordinary flow coming in we ensure that the
bank does not fail under any circumstances.
Therefore, I gave instructions that the bank
must be constructed in such z way that we
will have o ‘top width of 50 ft. They said
that 10 to 12 {t. would do, but I said that
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it should be 50 ft. wide with a sufficient
¢mount of slope so that even if anything
happens, the bank shall not yield.

Secondly, 1 wrote to the Railway Minis-
ter that the bridge is inadequate and they
must provide for the extra vent-way. The
third step taken was to constitute a Com-
mittee with representatives from the con-
cerned Ministries to go into the question of
North Bengal rivers which are very diffe-
rent from the other rivers, beczuse they
flow from Sikkim and Bhutan, where there
is no control over the waters. In recent
years, a larpe amount of forests has been
cut down and a loy of pasture has come
up on slopes. The result is that a large
amount of silt is coming in. Added to
that, the rivers there cre flowing down
rapidly because the gradicnt is large. There-
fore, these North Bengal rivers are always
presenting  difficulties and protective mea-
sures will he costly, but still. in so far as
there is human habitation we have to take
care of this, and spend money more ex-
tensively than what is normally done in
other cases. These are very small rivers
compared to those in  the rest of India.
Still, we have to take them up very seri-
ously, Unfortunately, this zspect has not
been dealt with by the Man Singh report
either. Tt confined itself to the south and
Central Bengal and this question has not
been tuken up by anvbody very scriously
because, for the last 14 years, there wus
mure or less a sort of a lull in these mat-
ters. For example on the Teesta river, the
flood thar occurred last was in 1954, The
bank has been standing up till very lately.

SHRI B, K. DASCHOWDHURY : Al-
rcady there is @ Master Plan for the North
Bengal rivers,

DR. K, L. RAO : I have made it clear
that we should not wait for the committec's
report. We can modify it later if neces-
sary after the report is received, but imme-
diate action must be taken to sec that the
various works are started.

After what has happened at Jalpaiguri,
we should take extra precautions so far as

the cmbankments protecting Cooch-Behar
are comcerned,

* The hon. lady member found fault with
me for not dealing with landslides, They -
do not come under the subject of flood
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control. It is a subject dealt with by the
ministry in charge of geology and the ques-
Hon may be addressed to that minister,

There is one other precaution to  be
taken. In the case of small rivers, therc
is mot much time for giving flood warning,
It is only 3 to 4 hours, but still a very
eflsctive flood warning system must be
established. In spite of our precautions and
building extra strong structures, we should
not depend on them.  Therefore, I am go-
inz to insist upon a very excellent flood
lorecasting  stztion to be established for
North Bengal. The only trouble is there
floods do not come every vear. At least if
some floods occur every year, people will
be more alert. They come once in a way.
but still we have to be very careful.

SHRI SAMAR GUHA : It can be an
automatic system.

DR. K. L. RAO : Yes; automatic system
should be there, but unfortunately in our
.country, automatic things do not work well.
Anyhow, it <hould be wircless. We should
net depend upon telephones, etc, I have
studied carefully the very wonderfully deve-
Joped flood forecasting system in the United
States and I am going to put in some of
those thoughts into this.

SHRI 13. K. DASCHOWDHURY : Have
you considered strengthening the embank-
ments protecling Cooch-Behar town ?

. DR. K. L. RAO: Yes, We are consider-
ing it.

An hon. member referred to restoration
of power. We bave got sufficient amount
of power to supply to the consumers. So
far we have supplied to 1,000 consumers
and another 1,400 consumers have to be
supplied. Unfortunately the low teasion
lines and scrvice lines have been destroyed
and they have to be put back. The electric
lines in Jalpaiguri arc under the control of
a private cleclric licensce. He did not have
sufficicnt amount of money to repair these
lines. It is high time we acquired all these
private clectric undertakings and put them
under onc Government organisation. West
Bengal Government immediately advanced
money to the private licensee and they are
procceding with repair work. I hope in
the course of the next fortnight, power will
“be restored.
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Shri Mukerjee, a senior member of this
House, blamed me, the Prime Minister and
the Deputy Prime Minister. I do not want -
to defend myself. I know I have got a lot
of defects and I shall always be benefited
by the advice of senior members, But in-
fairness to the Prime Minister and to satisfy
my ‘conscience, T must say that she has
been taking a lot of interest in flood con-
trol measures in this country. One of the
very first things she did as soon as she re-
turned back to the country on 17th was
to call me and have a full discussion about
Jalpaiguri. He, therefore, is not really fair
to the Prime Minister when he says that
she has not taken any interest in this matter.
Similarly. the Deputy Prime Minister also
attached very great importance to this and
rushed to the site with the greatest speed
than what he did for his own constituency
of Surat, where he went much later, These
are small things, no doubt, but we only
expect that very senior and talented mem-
bers like Shri Mukerjee need not mention
these. He can abuse me any amount of
time. I am prepared to hear it because T
know I have a lot of defects and I would
be very happy if he corrects me so that I
can be of better use to my country.

About Jalpaiguri. it is a simple event that
occurred. The embankment broke down
and Teesta flowed into the river through
breaches that have occurred. The river
gave a very complete warning. It reached
the highest flood level only after very high
water level was reached many hours ear-
lier. 1 really do not know how this catas-
trophe happened.

But we myst realise that the Central
Government cannot hold itself responsible
for the embankments. There are 7,500
miles of embankment in this country and,
even if you want it, it is physically impos-
sible for the povernment to watch the whole
area. Whal is done ir other countries like
China and United States of America where
extensive embankments have been construc-
ted is that the people are entrusted with the
work of watching and guarding the em-
bankments. The works are done by the
Central organisation but, then, the people
are entrusted with the upkeep. maintenance
and watch of these embankments. That is
what we have got to do in our country also.
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We have to start with regular drill and
regular classes to see that some proper
training is given to the local people so that
they are enthused and then they must be
entrusted with this work. During the war
time T happened to be in Bengal. At that
time they gave lectures and drill in colleges
on a very simple thing like fire fighting.
They gave all the training and they repeat-
ed the training classes. In the beginning 1
‘thought why are they troubling us with all
this, repcated training, giving specific ins-
tructions as to which men should have the
pump and which men should have the hose.
Later we came to know that the idea behind
it is that at the time of the emergency, when
the rush comes in, when the brain does not
work. you must work automatically as a
sort of habit. Therefore, T will heve the
training scheme introduced here and I hope
that people will co-operate with me in mak-
ing a fairly good success of it.

The hon. Member, Shri Mukerjee, said
that we have done very litle. He cited the
example of China and said that we have
not done much in this country, Many other
hon. Members have asked : what have you
done ? In fact, the hon, Member, Shri
Kandappan, said that the statement wakes
no mention of any work done in the pre-
vious vear. 1.have not dome it because it
is no use repeating the same thing. That is
why I did not do it.

I would like to submit here that I had
the great opportunity of studying all the
rivers of China at close quarters. That was
a unique opportunity that I had when we
were very friendly with China. Then I
had the opportunity of seeing cvery one
of those rivers from Yangize right up to
Peking. 1 have studied all those rivers.
Secing all that they have done what I would
like to submit is that they have done much
less than what we have done. What we
Rave dome in this country is remarkable
work.

It is onlv in 1954 that we have taken up
the question of flood control at the national
level. At that time there was praciically
no data available in this country. There
Wwas not even a survey of the rivers. We did
not have any information whatsoever about
our rivers. Then we started work. The first
thing we did was to cstablish a large num-
ber of rain-gauges. Then we had
serial survey of nearly 52,000 sq. miles and
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regular survey of the various rivers. First
data was collected. Then, we have com-
structed 4,500 miles of embankments as
compared to 3,000 miles for the whoie. of
the carlier centuries.

Then, we have constructed 4,500 miles of
drainage. It is this drainage that has made
Punjab and Haryana in particular very
prosperous. We have protected 150 towns.
Dibrugarh is a very famous example of that,
Dibrugarh would have gone off if attention
was not paid to it.

Then, 4,500 villages have been  raised
above the water level and rendered free
from, flood effects in UP and in the Rapti
areas. Fortunately, this year the Rapti has
not come otherwise Shri Sheo Narain would
have been at my throat. The Rapti area i
a very bad arca from the point of floods.

Then, we have constructed the Hirakud
Dam, the DVC Dam and many other dams.
They have all helped in regulatine and
moderating the floods. Therefore we should
not belittle ourselves, Quite a large amount
of wonderful work we have done  with
whatever litlle money we had. We have
spent about Rs. 200 crores though this is
very little compared to the big problam
this country is involved in.

Here 1 want o submit ope simple fact
to the House. The entire country of lndia
has got an area which is equal to the water-
shed or the catchment area of the Missis-
sippi. The total amount of waler that we
get from the whole catchment area of the
Mississippi is 350 million cubic feet where-
as in India. which has got the scme area,
the amount of water comes to three times
that water. This is just to show that India
is blessed with a large number of rivers and
a large amount of water. There arc very
few countries in this world which have got
that wonderful river wealth that we have
got.

SHRI S. KUNDU (Balasore) : You are
turning this debate into a seminar. What
you are saying is very good but kindly
reply to some of the points that we raised
about the Subarnarekha, cyclone and floods
of Orissa and West Bengal.

DR, K. L. RAO: I am coming to that.

This is a very important point for hom.
Members to remember that this country-has
got a very large number of rivers which-
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formally a country of this size does mot
have. Therefore the flood control of these
rivers imposes a great strain and  great
amount of resources are required, This just
shows that this ig a very difficult problem.

SHRI SHEQO NARAIN : What about the
river grid system ?

DR. K. L, RAO : Coming to Orissa, it is
true that Qrissa has been. ... (Interruption)

SHRI B. K. DASCHOWDHURY : Be-
fore taking up Orissa, please say if you
have in mind giving serious relief io the
flood-affected people of the Indian enclaves.

DR. K, L. RAO: Let me finish. Then
you can ask about it.

Regarding Orissa, it is really very unfor-
tunate that that very fertile land of our
country has been subject to drought, floods
and cyclone vear afler year. It does re-
quire some closer attenlion.

SHRI P. K. DEO (Kalahandii:
money also,

DR. K. L. RAO: Taking up the first
point of Shri P. K, Dco, we know that the
‘Chilka Lake has been silting but we had
no scheme. Even the High Flood Level
Inguiry Committee of Orissa. which went
into the various problems of Orissa, have
not taken up this problem at all. 1 was
not aware that the silting has been causing
-extra inundation in that.area. 1 am writing
to the State Government 1o have the rieces-
sary survey made to find out how much
extra amount of silting is deposited and
whether we should open out to the sca more
to sec that the bar is cleared in time and
the water is drained out much earlier. 1
am asking the State Government to give
the necessary information.

Regarding Subarnarckha. it is a
which is a common river between
Bengal and Orissa.

SHRI S. KUNDU : Bihar also.

DR. K. L. RAO : Bihar i» higher up. In
ihe area where floods have occurred, these
two boundaries are there.

19 Hrs,

I supgested some time back that we
should have flood control banks on both
the sides of the river because it is the tail-
<nd ‘that suffers. You must have banks

More

river
West
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because the- land is, generally, built up
by the river and, therefore, it is much lower
and is inundated by water, Therefore, there
must be banks in that area. 1 suggested
that banks must be constructed on both
the sides. But the Orissa engineers object-
ed and they said that no bank should he
constructed on the West Bengal side be-
cause their contention was that water must
flow through Midnapur district, drainape
must go there, and that the bank cannot
be comstructed on the other side. Recently,
I called both the Chief Engineers and I
explained the whole problem to them.
They have, finally, agreed to  construct
banks on both the sides. We are going to
take it up shortly, Of course I am quite
awarc. so far as this river is concerned, the
maximum flood discharge may be Rs. 4
lakh cusecs or Rs, 5 lakhs and it may even
go up to Rs. 10 lakhs. It is also necessary
that we should ensure there should be some
reservoir higher up so that the banks con-
structed may prove to be safe and that dam
has got to be in the Bihar area. There-is
no suitable site either in Orissa or in
Bengal. This has not been investigated in
Bihar. So, T am asking the Bihar Govern-
ment to investigate and make it a sort of
multi-purpose project so that we have the
benefit of power and irrigation as also the
benefit of flood control. I hope, we will
pursue it further, ..

SHRI S. KUNDU : Don't only ask the
Bihar Government, You should ask vour
Ministry also to investigate it.

DR. K. L. RAO ;: The Bihar Government
was to give permission. If it were Orissa,
you could have asked the Orissa Govern-
ment to give permission,

oft wrwae fag Az 5 Tgafa
mas & | '

DR. K. L. RAO: We will see that.

sft ofx T @ it ITA F srEAY

q famar g f¥ gar "aglag ma 29 §

I A T Z | F AN AT
fRagaamgE |

DR. K. L. RAO: Then, about the cyc-

lones, I want to make it clear that the east-

coast of India is subject to cyclones every
year. On an average, we bave cyclones out
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of which at least 4 to 5 cyclones will be
‘serfous. They may strike either Madras or
Andhra or Orissa or Bengal. We cannot
‘avoid the occurrence of the cyclones, But
what we can do is to have a good forecast.
The present technical knowledge has gone
to such am extent that we can forecast it
earlicr, two or three days earlicr, the inten-
sity of the cyclone that mignt occur. But
this requires the establishmert of the net-
work of radars supported by the recon-
naissance aircraft. At lcast, we mwst have
four stations on the east-coast in  Puri,
Vizag, Madras and one lower down, Unless
these stations are established it will not be
possible for meteorologists to  carclully
forccast the occurrence of the cyclones be-
cause these depressions start away out in the
sea. We cannot sec the thing unless we
have got all the nccessary equipment, This
is subject to approval ¢nd sanction, 1 am
writing to the Ministry 1o see that we try
1o programme it in the Fourth Plan aml
establish the net work of radars.

The unfortunate thing is that the cvclones
occur in Orissa and Andhra at a time when
ihe crops are mearing fruition. That is the
uofortunate thing, These cyclones  occur
maximum in the month of October and
November and thesc are the two mcnths
when theso should not occur. That is the
main trouble, T do not know whether some
change in ugricultural practice will also be
necessary if we want to escape lhe dumage
from the cyclones. This Las happened this
vear in the three districts of Orissa, that is,
Puri, Cuttack and Ganjam and in one dis-
trict of Srikakulam in Andiara Pradesh.
The wholo area has been damaged with the
heavy downpour.

[ want to correct one of (he hon. members
heavy downpour. One of the hon, members
said that the Prime Minister had not sent
even her sympathies. It is not  correct.
She sent immediately a lctter of sympathy
and also sent the P.M.’s contribution from
the Relief Fund,

Coming to Assam. Assam has the most
difficult river problem in the counlry; not
only in the country, but it is one of the
most difficult problems in the worll. The
control of floods in Brahmaputra is a big
‘thallenge to any engincering that Is avail-
able in the world now, In fact, the main
reason whv I went to the United States,
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which some hon. members have criticised,
was for this purpose. I have promised for
Assam that I would chalk up some very
definite programme and, therefore, I' bhad
invited a number of American experts; we
have got their report and still we have not
been able to make any dent on the plan-
ning of proper flood control project for
Assam. Therefore, I thought that it was
best that T took two engineers with me and
go round and discuss the matter... (Imer-
ruptionsy. The main  difficulty about
Brahmaputra is this. We do not have either
the beginning of the river nor the end por-
tion of it; only the middle of 550 miles
of Brahmaputra are in our country, If the
beginning had been with us, we would have
been able to construct some dams to hold
back the water, but unfortupately that is in
Tibet and the latter portion is in Pakistan.
Therefore, there is this difficulty in  the
hamessing of this river from the point of
view of flood control. Added to that, it
has a very laree amount of silt. ..

MR. CHAIRMAN : Is the hon. Minisler
concluding ? Two members have also to
ask questions,

DR. K. L. RAQ : I am just concluding.
(Interriptiony )

With regard to Assam, as T said, we have
aot a difficult flood control problem: it is
a very serious problem. W; are thinkiog
very scriously of rc-organizing the whole
system und establishing & good type of
authority for an intensive investigation and
drawing up of a plan o deal with this
problem.

With regard to Kosi, thcre hag been some
misunderstanding. It must be accepted that
the people who are living between the em-
bankments suffer. But Kosi has done an
immense bengfit to the nation, specially to
Bihar. If the Kosi project had not been
done. it would have affccted the stability
of that party of the country; the river
would have gonc on to Darbhanga and
joined the Kamala Balan. The pruject has
rendered a very valuable service and has
been ong of our successful flood  control
works in the country. The main point that
has mot been understood is that between
the embankments there are 300 villages.
There are 300 villages between the embank-
ments. Now, the question is, what are you
dcing with these 300 villages. In case of
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Kosi high floods, they are affected. The
question is. what are you doing with these
people ? Now, Sir, my answer is  this.
Since the banks were constructed there
was not any serious flood. The flood was
never more than 300,000 cusecs all these
vears with the result that actually mpear
about 90 villages wantéd to go out of the
river portion and took the compnsation
also. But because there was no  heavy
floods they returncd back. They camz
back to live within the embankments. But
this year heavy floods came and people were
affected. There is some realisation on their
pert that they have to go outside the em-
hankment, Therefore, the question of
rehabilitation of these people in between the
embankment is a matter which has got to
be taken up most seriousiv and steps taken
1o sec how best to evacuate them or to give
ns much help as possible. Also the gues-
tion of constructing tilc embankment nearer
will be taken up. At the moment the
embankments are 10 miles apart. Soma of
the hon, Members asked whether you can
have it nearer. 1 am thinkinz akout it.
It has got to be done very carefully. Kosi
river has got certain characteristics and it
moves on from side lo side. We have to
make a serious study before we can venture
to shift the cmbankment nearer than what
they arc at present. Unless we satisfy our-
scives we should not go in for that imme-
diately. But that is under serious study and
[ hope woe will be able o do something in
that matter,

Certain hon. Mcmbers have been talking
about dredging. It has got very limited
use in flood control works. In some areas
it can be used like Kosi and Adhwara rivers.
It is guitc likely that we may be able to
use it to useful purposes. We have got
orc dredger in Kosi arca and we are going
to use it now, as experimental measure, If
we find it useful we will buy many more.

One hon. Member asked about Rajasthan.
It is wue that we had severe floods this
year in areas therc where usually there
wus no water, But the most serious pro-
blem of Rajasthan in Ghagear and we are
taking steps to see that the Ghagear diver-
sion scheme is completed so that the flood-
ing of the Rajasthan arcas could be elimi-
nated.

" Tn conclusion, I would say, quite a large
number of useful supgestions have been
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made and many comments offered. All of
them will be studied very carefully and I
hope in the years to come more and more
flood control measures will be taken and
we will be able to solve one day this very
serious problem. I also want to sav that
so far only one-fourth of the area that is
affected has been covered. We have yet
to do a lot. The total lands affected by
the flood is 500 lakhs acres. We have done
protection for about 1/4 of it. So, there
is a large amount of work to be done, and
I hope we will take it up in the future.
Now, Sir. my answer is this. Since the
years,

st <fy T wAT wEEoT 7 fenw
FALAET AL G
st ¥ gEm (@) WA
qdrey, ¥ G fagre & aoaw fad
F&) AT ¥ T AT AT R A
Tzavg BT faar m@r 1 3E FY
FaraE ¥ A TT AT AT FFAYT A B
faary T & A7 FENA AW ANT FH T
qACTAYT qF F Bie fam aar 0 19
T AT a3 |7 ArEl oxg win wrIaEr
Frm | gw A ogg At § famae
fray g% 7@ § 1 o7 A1 W A A
F@M@ET W@, A AT A AN AiY A
xr= fagr WF |
SHRI RANGA  (Srikakulam) : The
Prime Minister was good enough to pro-
mise the other day to send a central team
to evaluate the distress and the needs of
the people of cyclone-affected Andhra.
What has happened to that ? The team has
not yet reached Andhra, although it is

more than 25 days since the cyclonc bad
tuken place.

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARJI DESAI) ; It takes a little time
for them to go to all the States. It must
suit them also,

g o (3 T INT T A
SRR E T I

SHRI RANGA : Will they go there after
all the houses are rebuilt? Do they go
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there in order to see the distress of the
people or after the people have somehow
or other managed to keep some kind of
show of life do these people go there to say
that everything is all right ? T did not know
the Finance Minister was the villain of the
piece, I thought it was the Minister of Irri-
gation or the Food Minister who had 1o
send this central team of officers,

SHRI MORARJI DESAI : The team is
sent by the Finance Minister and nobody
else. The Finance Minister is always a vil-
lain, I cannot help it. 1 am sorry for vou
that you have to deal with him. It s not
a proper thing to talk like that.

SHRI RANGA : I thought I said some-
thing nice about him,

SHRI MORARIJI DESAI: The team
cannot be sent to all the States at the same
time. It must be the same team of officers
who must go and do this.

SHRI RANGA : Three wecks.

SHRI MORARJI DESAI: Three weeks
is not a long period.

SHRI RANGA : Ar¢ we to understand
that the Government is so short of officers
that it is not able to send its officers even
after three weeks of the cyclone disaster ?
I cannot understand this, It is a shameful
thing for anybody, and yet my hon, friend
is not prepured to offer any apology or ex-
planution. He says it is not proper to talk
like that.

SHRI MORARIJI DESAI : No apology
Is required or necessary. My hon. friend
does not realise that it is the same set of
officers who should go round for the sake
of uniformity, they have got to talk and
discuss with them and then come to a con-
clusion as to how much is required. This is
what is done, and we have no trouble about
it anyway. ’

SHRI RANGA : May I know how lonc
they are going to take in order to go to
Andhra ? What iz this absurdity ? You
ought to be ashamed of this kind of thing.

SHRI SAMAR GUHA : Not after a
week, but even after 35 days of the devas-
tation they have not gome there. It is a
strange thing, '
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SHRI MORARJI DESAI: Let my hom.
friend also understand. ..

SHRI RANGA : Why not the concerned
Minister answer, why not the Prime Minis-
ter answer ? Why do you unnecessarily
come in taking this burden on yourself ?

SHRI MORARIJI DESAI : Shouting will
not help.

SHRI RANGA : No need for you to
answer.

SHRI MORARIJI DESAI : Because it is
I who have to send the team, not the con-
cerned Minister.

SHRI H. N. MUKERIJEE (Culcutta
North East): You cannot choose the teum,
you do not know the experts. How do you
know them ?

THE MINISTER OF FOOD AND
AGRICULTURE (SHRI = JAGJIWAN
RAM) : The Housc is naturally cxercised
over these things. But I may tell one thing
for the information of the House that
whenever there is drought or cyclone or
floods, relief work does not wait for the
Central team to visit that place, The relief
work is to start immediately by the State
Government and the pattern is there that
whatever cxpenditure is incurred on the
relief work, 757 ...(Interruptions)

=t <ofe 7w : 77 979 urIz-mifz At
T g

o SetER T 79 3e, frma e,
CyrEr-AfRT T AT E

st ofg Tvw - v 3 fReya q AT
Rifzz Zrmar 2

SHR1 JAGJIWAN RAM : Therc¢fore
relief work is not held up for want of the
Central team visiting that place. The Cea-
tral team visits for extra expenditurc over
and above what is normally provided for
the relief work.

SEVERAL HON, MEMBERS rose.

SHRI MORARJI DESAI: May I ex-
plain 7 Let them hear it m paticnce and
then condemn if they want to, ’

SHRI RANGA : Let ug talk in a respon-
sible manner,
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SHRI MORARJI DESAI: Wil you
please hear me before you pass a judgment.
Instead of that if you only get excited and
abuse me, you can do so and I have no
objection to that,

SHRI RANGA : You are excited. Only
you do not appear 10 be so,

SHRI MORARJI DESAI : Where am 1
to be excited wund for what? (Inferrup-
tiony) You can tell me anything. If 1 ex-
plain it, even then you do not want to hear
me. If you do not want to hear...
(Inicrruptions) All right you become wun-
virtuous and I become virluous,

st wRege g : wanafy w=E,
qH TZT G ¥ A4 F2AT 9741 ¢ (%
qF T FAT A7 Ffanir smdaT &

ZT A A, a1 I A famre Qo faeay,

qv=g fagT &1 91 99 ¥ SqEr a3-
qifeT gATFr §, INT AAT FT @Afea

qa-fefaga, faa 7 fazre 1 ot g

it Fr waFT FF¥ T 2T €, AT A,

F T, WeF, AT, FHAT enfa, 99

I garg ARy AT frm o = 7R

SUTT & 4 |7 GG F Tea7d § 957 7

FATT AT E, 5% §F THET F1 qF AT
g aafrawdgadi| agy 7a ®

VTR AFAA AGEATE | W ITH T

qraar Jrgar § 5 ag agr agi A

T

SatW wat, o afer wal, e
HAt aqr adfre-wd war (e
sfaw wiY) : A 77 TRAT & fa
T wEafT Tw AT & A g
79 WAE RAM GHIT AA(FA A g
¢, Sfrq 790 ¥ @14 93 F7, To T4,
fagrs & Wi &, 79 AFAA T A A
I AT ATARET AT E

wY <fe T/ TuA qAT 33 A

ST oTEr g !
SEVERAL HON. MEMBERS rose.

MR. CHAIRMAN : No question please.

(Interruptions)
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SHRI SAMAR GUHA : On a point of
order, Sir. Just intervening in the debate
the Food Minister used the word ‘exer-
cised’ saying that the Opposition has been
exercised, I think that is a very unkind ex-
pression (Inrerruptions) Due to national
calamity if the Minister is not exercised,
they may remain in their room. They have
not attended the debate during the whole
discussion. Now for voting all the Cabinet
Ministers, all the important Ministers and
the Deputy Prime Minister and the Prime
Minister, all of them came in an array but
none of them was here when an important
discussion on a national calamity was tak-
ing place.

SEVERAL HON. MEMBERS rose.

MR. CHAIRMAN :

Kindly take your
seat, N

Order, order. Take your seats. There are
i number of substitute motions. Shall I put
them togelher ? .

SHRI B. K. DASCHOWDHURY : The
flood-affected  people have got no relief
from the Government of India.

MR. CHAIRMAN : Order, order. I am
putting the substitute motions 10 the vote.
Shall I take them together ?

SHRI SAMAR GUHA : No, Sir. They
should not be put together.

SHRI RABI RAY rose—

MR. CHAIRMAN: Mr. Rabi Ray,
please take vour seat first. Let us follow the
procedure.

SEVERAIL HON. MEMBERS rose—

MR. CHAIRMAN : Order, order. Please
resume your scats. (Interruption)

s Qo ST ;AT 9T A aEgw
28 fani At a M€ so 1 wag
7dl fam & | 7T a7 fr Wi F
¥T aZ 97 7Z B | ®N fadfry Ao

- A, Tz gE A aamr . [ (swam) ,

W FFAT AR § TI wAT afra &
ATE 7 77 ©T ¥ q@ Ofeay 71 faew
afeT 1 § oz Nfedt #1 35 i
faar 1 @ arr RAT o
wdT 1 F a9 ifedt F o 7 g
R AT AR E . (vewE) |
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MR. CHAIRMAN : Order, order,
SURURCER A AR G IR
Fr Fx TAT

:MR. CHAIRMAN : Order, order. I shall
~mOW put the spbstitute motion of Shri
H. N. Mukerjee—motion No. 3—to the
vote of the House.
The substitute motion No. 3 was put and
negatived,

MR. CHAIRMAN: I shall now put
Shri Samar Guba's substitute motion, No.
4, The question is :

“That for the original motion, the fol-
lowing be substituted, namely :— -

“This House, having considered the
statement laid on the Table by the Minis-
ter of Irrigation and Power on the 13th
November, 1968 regarding flood situation
in the country, expresses serious con-
cern over the failure of the Government
to effectively deal with the problems
arising out of such natural calamities,
particularly in North Bengal, where the
administrative machinery grossly neglect-
ed its duty to alert the people by giving
timely flood-warning and undertake
immediate measures for rescuc and relief
after the flood disaster, and where assess-
ment of the colossal disaster was inordi-
nately delayed by the Central Study

Team, an urges upon the Government

that ;—

(a) besides providing relief and reha-
bilitation facilities to all flood-
affected areas in the country,
North Bengal Flood be regarded
as an extraordinary national cala-
mity and thus, a Special Central
Fund, without requiring the
approval of the Central Study
Team, for adequate relief, rchabi-
litation and reconstruction there,
be advanced;
permanent flood control measures
with  flood-warning system he
speedily worked out, particularly
in the arcas like Midnapur, North
Bengal, North  Bihar, coastal
regions of Orissa .and Brahma-
putra valley which suffer from the
furies of floods almost every year;
(¢) Flood Fighting Corps be set up in
States, generally vulnerable from
recurrence of floods, with Central
help; and
{d) a Central Nationg] Fund be cons-
tituted for providing speedy help
to a State which requires to meet
on emergency arising out of flood
or similar other natural calami-
ties, (4)

(b

—

AYES 19.33 mRs,

Division No, 10]
Amat, Shri D.
Berwa, Shri Onkar Lal
Daschowdhury, Shri B, K,
Deb, Shri D. N.
Deo, Shri P. K.
Deo, Shri R. R. Singh
Dipa, Shri A.
Goyal, Shri Shri Chand
Guha, Shri Samar
Joshi, Shri Jagannath Rao
Kameshwar Singh, Shri
Khan, Shri H. Ajmal
Kundu, Shri S.

The Lok Sabha divided :
Mayavan, Shri
Mukerjee, Shri H. N,
Parmar, Shri D. R.

Paswan, Shri Kedar
Ramamoorthy, Shri 5. P.
Ramji Ram, Shri

Ranga, Shri

Rao, Shri V. Narasimha
Ray, Shri Rabi

Shastri, Shri Ramavatar
Somasundaram, Shri S. D,
Subravelu, Shri

Thekur, Shri Gunanand

NOES

Ahmed, Shri F. A,
Ankineedu, Shri
Bhagat, Shri B, R.
Bhanu Prakash Singh, Shri
Bhattacharyya, Shri C. K.
Chanda, Shri Anil K.
Cheturvedi, Shri R. L

Chaven, S BB
%ﬁ%hlﬁﬁ D
E?nniiu,&&mnmu ;nd:;a
Jadhav, Shri Tulshidas
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Jagiiwan Ram, Shri

" Jamir, Shri S, C.

Kamble, Shri

Krishna, Shri M. R.

Mabhishi, Dr. Sarojini

Mandal, Shri Yamuna Prasad
Moster, Shri Bhola Nath .
Menon, Shri Govinda
‘Mondal, Shri Jugal

Murthy, Shri B. S.
‘Pahadia, Shri Jagannath
Pant, Shri K. C,

Parmar, Shri Bhaljibhai
Partap Singh, Shri
Parthasarathy, Shri

Poonacha, Shri C. M.
Qureshi, Shri Mohd. Shaffi

MR. CHAIRMAN :
division iv: Ayes 26; Noes 50.

The motion was negatived,
MR. CHAIRMAN : 1 will now put Mr.

«Chintamani Panigrahi’s substitute motion to
vote,

maotion No. and

nepatived.,
MR. CHAIRMAN : T will now put Mr.
Dar's substitute motion to vote.

Substiiure 5 was put

Substityte  motion No. 6 was put

negatived.

MR. CHAIRMAN : I will now put Mr.
N. C. Chatterjee's substitute motion to vote.

and

and

Substitute motion No. T was put

negatived,

MR. CHAIRMAN : I will now put Mr.
Rabi Ray's substitute motion to vote.
Substitute motion No, 8 was put

negatived.

and

59LS(CP)/68—1,010—31-3-69—G IPF.

The result of the
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Raghu Ramaiah, Shri
Raj Deo Singh, Shri
Ram Subhag Singh, Dr.
Rao, Dr. K. L.
Rao, Shri K. Narayana
Reo, Shri Muthyal
Rao, Dr. V.K. R. V.
Roy, Shri Bishwanath
Saigal, Shri A. S.
Sen, Shri Diwipayan
Sen, Shri P. G.
Shambhu Nath, Shri-
Sheo Narain, Shri
Shiv Chandika Prasad, Shri
Shukla, Shri S. N.
Shuklz, Shri Vidya Charan
Siddheshwar Prasad, Shri
Swaran Singh, Shri

19.36 Hrs.

BUSINESS ADVISORY COMMITTEE

TWENTY-FOURTH REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND COMMUNICA-
TIONS (DR. RAM SUBHAG SINGH) :
Sir, I beg to presen; the twenty-fourth re-
port of the Business Advisory Committee.

PEPERS LAID ON THE TABLE—Conud.

1.oAN TO JANSATTA AND LOKSATTA GROUP OF
NEWSPAPERS

THE DEPUTY MINISTER

MINISTRY OF

IN THE
INFORMATION AND
BROADCASTING  (SHRIMATI NAN-
DINI SATPATHY) : 1 beg to lay on the
Table a statement regarding Government's
decision to give a loan to the Jansatta end
Loksatra group of newspapers in Gujaral.
[Placed in Library. Sce No, LT-2234/68).

19.364 Has,

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, November
22, 1968/ Agrahayana 1, 1890 (Saka).




